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MOTION OF THANKS ON THE PRE-
SIDENTS ADDRESS—Contd.

MR. DEPUTY CHAIRMAN: We now
continue with the discussion on the Motion
of Thanks on the President's Address. Mr.
Indradeep Sinha.

SHRI INDRADEEP SINHA (Bihar): Mr.
Deputy Chairman Sir, I rise to speak on the
Motion of Thanks moved by Shri N. K. P.
Salve. Unfortunately, he is not here. But I
speak in criticism of this Motion and in
support of the amendments moved by my
friends of the democratic opposition.

Now, the main criticism which I have to
make about the President's Address is that it
presents a complacent and, therefore, a false
picture of the state of the economy as well as
the state of policy in the country. 1 will
illustrate my statement with some examples.

About the economy, the President's Ad-
dress says that the country has made
wonderful progress during the Sixth Five-
Year Plan. The Address says that a growth
rate of 5.2 per cent per annum in the gross
domestic product has been achieved. Now,
this statement is true, only when we take the
year 1979-80 as the base. The year 1979-80
was a particularly bad year  affected by
drought,
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which affected both agricultural and industrial
production. If we shift the base to an earlier
year or if we take the average of the Fifth
Five-Year Plan as the base, then, we will find
that it will be much lower than 5.2 per cent. In
fact, it will be about 4 per cent; it will not be
much higher than the trend rate of growth bet-
ween 1951 and 1981, which was only 3.5 per
cent. In fact, I would feel very happy if our
country had really achieved a higher rate of
growth. But unfortunately, we have not. And
we gain nothing by presenting a rosy picture
which it not supported by facts.

Similarly, the Address makes contradic-
tory statements. On the one hand, it says that
the economy is in fine shape. On the other, it
says that people have to tighten their belt,
make sacrifices and that we have to take some
hard decisions, It is said, if we have to
advance, people have to make sacrifices. If
everything is in fine shape, then, such hard
decisions would not have been necessary. The
very fact that Government feels that hard
decisions are necessary, the very fact that the
Government justified the pre-Budget increase
in the prices of a number of essential commo-
dities in the name of financing the Plan and
the anti-poverty programmes ,the very fact
that the Government justifies the socalled
hard decisions shows that the claims about the
economy being in fine shape are not correct.
Both cannot be true that the economy is in
fine shape, at the same time, there is a big
crisis in regard to resources. I will come to
this point later.

Now, the President's Address refers to only
two points as the negative features of the
economy. One is, there is a crisis of investible
resources. Another point which he refers to is
that we have got a high-cost economy and that
we should work towards reducing the cost of
production. But the crisis is much deeper.
There are other indications of the crisis. Both
these factors are, of course, true. There is a
crisis of internal resources. But there is also a
crisis of foreign exchange. I think, the crisis of
foreign exchange is no less acute than the
crisis of internal resources.  Then there is
crisis of growhvi
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[Shri Indradeep Siuha] unemployment,
growing mass poverty, growing inequality.
There is crisis of growing sickness in
industries. There is crisis of instability in
agricultural production and there is also crisis
of the budget, oi the finances of the Central
Government. There have been studies made
by a number of economists. I will refer only to
a study made by the Reserve Bank, of India
which is supposed to be the custodian of the
country's financial discipline, In August 1985
issue of the Reserve Bank of India bulletin,
alter a study of the finances of the Central
Government, the conclusion reached is the
following. "The trends in revenue expendifurs
during 1975—385 reveal that it grew at faster
rate of 16.4 per cent than revenue receipts
which grew by 13.3 per cent." Therefore, it
continues, "a structural change has taken place
in revenue account in recent years with
surpluses declining till 1978-79 and deficits
generally enlarging thereafter. These deficits
have grown steadily since then from Rs. 694
crores in 1979-80 to Rs. 3369 crores in 1984-
85. The structural change in revenue account
has serious implications for Plan financing."

Sir, in the latest Budget presented to
Parliament the deficit on revenue account has
risen to Rs. 6874 crores. So, this is not a casual
development, it is a development which has
been taking place over the last few years when
in spite of the repeated increases in taxes, in
spite of the whole tax system being made more
regressive with preponderance of indirect
taxes-excise, customs and other indirect taxes
in spite of all. this, the income on revenue
account is not sufficient to finance the growing
expenditure of the Central Government and,
therefore, the Central Government is taking
loan for financing the day-to-day
administration. This is a sign of bankruptcy,
not a sign of good health of the finances of the
Government. We are taking loan« U”finance
the administration and what Is the state of the
loans? The total deb» as on Ist March 1986
amounts to Rs. 88770 crores which comes to
about 50 per cent cf the gross national product.
And next year, as on Ist March 1987 it will
cross the Rs. 100000 crore mark and will
probably cross even the
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50 per cent average. Annual interest burden,
already in this budget at Rs. 8750 crores,
exceeds internal and external borrowing which
is Rs. 8250 crores this year. That is, the entire
borrowing that we are making in the internal
market as well as from foreign sources is not
enough to pay the interest on the previous
accumniulated loans. So, we are mortgaging
the future generations for financing this
extravagant, repressive administrative
apparatus and even that loan financing is not
adequate to meet the entire deficit. Therefore,
Government have to resort to increasing
amonst of deficit financing. Now the quantum
of deficit financing has grown and in this
year's budget there is a provision of Rs. 3650
crores as deficit financing which may well be
exceeded. And there is another e.lenient which
is another form of deficit financing which is
called market loan. During 1985-86 market
loan was Rs. 5100 crores while in 1986-87 the
Ihe market loan is proposed to be Rs. 5300
crores. These market loans which are
subscribed to only by the banks also have an
expansionary effect on the money supply,
therefore total deficit financing amounts to
more than 9000 crores which is more than 50
per cent of the tax revenue. So even on the
question of Government's budget, on the
question of Government's finances, the
condition is pretty bad. The situation is not at
all happy. And in spite of repeated enquiries,
repeated studies being made by authoritative
bodies, Government do not heed the warnings
and change the course. Rather they go on
pursuing the same policy of borrowing more
and more money, resoiting to more and more
deficit financing. Now a situation has come
when thi State Sector has heroine the milch
cow of the Central Government. The main
soi.ee of finance is trade in petroleum produc-.
The State has got a monopoly. Therefore the
Cen tral Government goes on extracting more
and more money out of petroleum products, so
much so that in the international market when
the price of crude has now fallen to nearly 13
dollars per barrel from 30 dollaes per barrel
which prevailed only two years back, in our
country, inside the country, the prices of
petroleum products have been recently raised
and the Government hopes to net Rs. 800-
1000
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crores more by increasing the prices of
petroleum products. Similarly the prices of
other public sector products also have been
repeatedly raised. Coal prices have been
raised recently. Prices of foodgrains sold by
the public distribution system have been
raised. Fertiliser prices have been raised. And
very soon prices of other State sector
products also will be raised. On the one hand
the President's Address emphasises the need
for reducing cost, correctly complains about
high cost economy and on the other hand
goes on raising prices and thus adding to the
cost. Now what makes the economy high
cost? Repeated imposition of various taxes
and levies makes the economy high cost,
apart from certain other factors. So on the
one hand the President's Address bewails the
high cost of the economy, on the other hand
Government goes on adding to the cost so
much so that even the Finance Minister's
expectation of a fall in the prices, for
example, of automobile products, has been
belied. The Finance Minister has said in a
press conference that the prices of motor cars
and trucks are going to fall. But now it has
appeared in the papers, that they are going to
rise. The prices of all products are rising be-
cause Government itself is adding to the cost.

Now a lot of argument was advanced here
by Mr. Salve and other friends from the other
side that one ot the major problems in the
economy is that of growing subsidies,
particularly ~ subsidies on  supply of
foodgrains, subsidies on supply of fertilisers.
I have no time- to go into the details of these
subsidies but I can only mention a small fact
why the subsidies on supply of foodgrains
have increased. It is because of increased
carrying cost, increased cost of maintaining
nearly 29-30 million tonnes of foodgrains in
their stocks. Why is it necessary to maintain
such a high level of stocks? Because the
Government is not able to run a proper public
distribution system. Sir, you will be surprised
to find that off take from the public
distribution system has declined while stocks
have increased. For example, in 1983-84
procurement was 15.9 million tonnes, off-
take was 15.2 million tonnes. In 1984-85
procurement was 19.4 million
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tonnes but the off-take was only 13.4 million
tonnes. So, every year if internal procurement
goes on adding" to the stocks, then the cost
of maintaining that stock, the interest charges
and other charges go on adding to the
subsidy. So, it is the Government's own
policy, its inability to run a proper public
distribution system that is partly responsible
for the growth in subsidies. According to a
study made by the National Council of
Applied Economic Research, only the State
of Kerala has 70 per cent of its supplies from
the public distribution system located in the
rural areas. In all the other States 70 to 80 per
cent of the supplies in the public distribution
system are located only in the urban and
industrial sectors. Vast masses of people, 70
per cent of our people, live in the villages and
half of them live below the poverty line. They
need subsidised, cheap foodgrains, but, for
them the public distribution system makes no
arrangement. Rather it goes on accumulating
stocks and therefore increasing the cost.

Now, Sir, I do not want to go into details. I
would only draw the conclusion that the crisis
is much deeper than the President's Address
admits and probably the Government itself
admits. What is the root cause of the crisis?
The root cause of the crisis is the failure of
the Government to carry out land reforms in
the interests of the peasantry. The root cause
of the crisis is the gradual shrinkage of the
home market or the failure of the home
market to absorb the industrial production
that takes place as a result of planned
development. 1 do not want to go into the
figures cited in a study by the Reserve Bank -
of India as revealed in it's Bulletin of lanuary
1984. 1t gives the figures of compound annual
rates of growth between 1961 and 1981 of
various segments of industry—the basic
goods industries, the capital goods industries,
the intermediate goods industries and the con-
sumer goods industries—and th? picture that
we get is very interesting, in the 60's the basic
goods and the capital goods, both, were
increasing at a fast rate. In the 70's that rate
declined. In the 80's there is a crisis. Why?
Because the basic goods and the capital
goods that are manufactured ultimately
produce consumer
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{Shri Indradeep Sinha] goods, and when
these consumer goods are put in the market,
the consumers do not have enough
purchasing power to purchase them. That
leads to the crisis of the market. That is why
the production in all the major consumer
goods industries is falling—production of
textiles, production of jute products,
production of sugar, etc. In all these
industries there is a crisis. Nearly one lakh
units are sick. Sickness is growing because
the products which come out of these
industries do not find customers in the
market. Unfortunately, the Government does
not see the root cause of the crisis.

Sir, you will be surprised to learn that in this
President's Address or in the budget paper the
term "land reforms' does not occur at all.
(Time-bell rings) Sir, 1 will take five
minutes more. Local distribution is not a
problem for this Government. They are totally
complacent about it. They do not see the need
of democratization of the State administration,
they do not see the need of extending facilities
of cheap essential goods to the vast masses of
the working people in urban and rural areas.
Rather they are guided by some interested
advice given by imperialist financial agencies
like the World Bank and the International
Monetary Fund. What  advice these agencies
gave? They gave the advice that India should
now look to the export market. There should be
greater export orientation. India should go in for
larger scale of export production for export-led
growth. One of the conditions of the IMF loan
sanctioned towards the end of 1981 was that
India shall reverse the trend of policies pursued
in the post-Independence period-policies which
made the home market more attractive than the
foreign market. Hence, the Government should
take steps to see that foreign markets become
more attractive than the home market, it said.
How can foreign markets be made more
attractive than the home market? By giving
subsidies on exports and by imposing taxes and
levies on internal consumption.  And the
Government have done that.
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Now, what is the result? The result is a
deeper crisis. Last year's liberalisation
measures for imports, for example, had hit
our own capital goods industries. And now
even in the President's Address there is a
small mention that we have to protect our
capital goods industries. Thus, on the one
hand the Government liberalised imports
more than 200 items of machinery were put
under OGL—on the other hand the President
says the capital goods industries established
in the country are suffering and we have to
protect them. How can you protect them if
you open the; doors for import of foreign
goods? For example, how can you protect the
BHEL when the Government itself awards
turnkey contracts of power stations to foreign
multi-nationals? Therefore, what we need is
not a small tinkering here and there, but a
radical change of direction. The diagnosis of
the crisis has to be properly made and a
change in the direction of the State policies
also has to be properly made.

I will point out some of the directions in
which the change has to be made. I will not go
into details. The IMF, for example, laid
down that the Government of India should
reverse its earlier policies of making the home
market more attractive than the foreign market.
Now, I will suggest that the reversal should be
reversed. It has proved disastrous. It has accen-
tuated the crisis. Therefore, the earlier
situation should be restored. In a big country
like India, only one per cent of its Gross
Domestic Product is exported. For one per cent
we cannot sacrifice the interest of 99 per cent?
We have to look to the expansion of the home
market; and design policies which will
alleviate mass poverty in reality by making
fundamental changes in the economic and
social structure and expand the home market.
Similarly, Indian industries have to be protec-
ted and Self reliance has to be fostered. The
industries owned by the = Multi-nationals in
our country or their branches or those
collaboration with the Indian monopolists
have to be taken over by the State. The whole
sale trade in foodgrains has to be taken over by
the state. Administration in the villages, at the
block level,



557  Motion of Thanks on

Panchayat and Panchayat Samiti level has to
be democratised and the public distribution
system has to be strengthened so that the rural
poor get their essential commodities,
particularly foodgrains, at cheap rates. That
will relieve the burden on the Government
stocks.

The President has very correctly appealed
to all secular and democratic forces to join
hands to protect values of national unity and
integrity. Nationalism, secularism, democracy
and socialism, the President says, should be
defended. 1 fully agree that we should defend
them. But is the Government prepared to
defend them? My criticism is that the
Government itself is deviating from the path
of secularism. My friend Shri Satya Prakash
Malaviya referred to the communal situation
in Uttar Pradesh that has been created
following a court judgement in the socalled
'Ram Janam Bhoomi' case. The Government
was aware of it in 1949 itself.

MR. DEPUTY CHAIRMAN: Time is up,
please conclude now. You have already
exceeded the time limit.

SHRI INDRADEEP SINHA: I am just
concluding. It was Shri Gobind Ballabh Pant
the then Chief Minister of Uttar Pradesh who
asked the police to lock the building and not
allow either Hindus or Muslims to quarrel
over it. That was quite well. Now a recent
court decision has unlocked the building and
that has led to the tension. Why don't the
Government take a decision to declare the
disputed shrine at Ayodhya a historical
monument as has been done in the case of
Safdarjung monument in Delhi and Taj Mahal
in Agra—as a protected as historical monu-
ments? Neither Muslims nor Hindus should
be allowed to worship there. If we allow one
community to worship and not the other then
the source of communal tension will continue.
The Government has not done it. But rather
an ex-Minister of Uttar Pradesh belonging to
the ruling party has formed an organisation
and he is the Secretary of that organisation
and is conducting the campaign for the so-
called liberation of 'Ram Janam Bhoomi'.

MR. DEPUTY CHAIRMAN: Time is up.
Please conclude now.
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SHRI INDRADEEP SINHA: Just another
sentence. Similarly, the Government is also
compromising with Muslim communalism as
is evidenced from the latest piece of
legislation that has been introduced in
connection with the Shah Banu case. If the
Government itself compromises with both
Hindu communalism and Muslim
communalism, then, secularism and
democracy are certainly not going to be
strengthened. Therefore, if the Government is
serious about strengthening secularism and
democracy, then, they have to change their
policy on this question as well. Thank you,
Sir.

SHRI H. HANUMANTHAPPA (Kar-
nataka): Mr. Deputy Chairman, Sir, I rise to
support the Motion moved by my senior hon.
friend, Mr. Salve fo thank the President for
his Address to the Joint Session.

Sir, I start my speech just by picking up the
thread from my predecessor. He has tried to
read much between the lines rather than the
Presidential Address. He says that the GNP
growth is not to the extent of 5 per cent if
1979-80 is taken as the base year. If we go
back to 1950-51 the GNP growth was 4 per
cent. He says, the reason of it was that 1979-
1980 was the year of drought. But I want to
remind my senior hon. Member, Shri
Indradeep Sinha that even in 1984-1985 there
was drought. So also in 1985-1986 there is
drought. Every year in many parts of the
country we suffer from drought. If 1979-1980
is the year of drought then 1984-1985 or
1985-1986 is no better than 1979-1980. He
also agrees that considering 1950-1951 the
GNP growth was 4 per cent. Even that 4 per
cent is a rise in GNP. Does he deny this
progress at least? Is it not a true picture of the
economy of the country when there is an
increase of 3 per cent in foodgrains, 6.3 per
cent in industrial growth, containing inflation
to a minimum of 3 per cent, an increase of 22
per cent in tax collections and antipoverty
programmes exceeding the target? Our target
was only 15 million people but we have
reached the target of 16.6 million people
which covers 6.4 million people belonging to
Scheduled Castes and Scheduled Tribes. Sir,
added to this, the President has rightly
mentioned that out
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of 231 lakhs of problems villages for
drinking water, ihe Government has been able
to give the source of drinking water for 1.93
villages and pomised tO tackle the remaining
problem villages.

Sir, the power generation is up by 8.2 per
cent. The production of steel has gone up by
12.9 per cent. Similarly, the production of
fertilisers has gone up by 10 per cent. With all
these achievements on the record, if my hon.
friend from the' Opposition says that it is only
a rosy picture and it is not the correct picture,
I should only say that they have no mind to go
through the Presidential Address except
reading in between the lines they want to pick
up the threads just to complain. Sir, my friend
also said about the President saying that the
economy is in fine shape and the President's
call for sacrifice and some hard decision. Sir,
while giving the correct picture of the
economy of this countiy that it is in fine
shape, trie President has called for sacrifice
for the future, for a better tomorrow. The
Presdential Address itself speaks that for
better tomorrow, we have to make certain
sacrifices and some hard decisions have to be
taken. So, my friend, tried to link in between
and said there are contradicting statements in
the President's Address. The President is right
in giving the correct picture of the present
economy. He is also right in asking for
tightening the belts for a better tomorrow and
the better future.

Sir, one of my hon'ble friends from the
Opposition has said the first year has been an
year of charmed lies. Sir, I am -Sorry to say
with this progress in thei first year of the
Seventh Plan which. 1 narrated just now, how
the country is marching ahead, my
distinguished friend from the Opposition has
not been able to appreciate the progress and
has said, the first year has been an year of
charmed lies. It only shows ihat he has no
mind to appreciate the truth except charging
the Governrnent. Sir, the President's Address
in its second page recalls the promises given
to the cuntry in the year 1985-86, the commit-
ment to the clean public life. Let us take the
touchstone given by the President him-

self while addressing the Praliament last
year. The touchstone was the commitment
to a clean public life. Have we not progressed
on those lines? The Anti-defection Bill which
the lanata Government introduced but could
not pass and which was withdrawn by them has
been passed by this Government for the  first
time. Now, 1 am quoting a very recent instance
where once an iota of doubt was raised, it is
our Government which asked the Ministers
to tender their  resignation. Contrary to this,
what is the state of affairs in my own State.
The Government defended their action on the
floor of the House and  outside. Our Chief
Minister said, there is no necessity for
tendering the resignation. He defended it on
the floor of the House and outside but subr
sequently, he resigned. That means, he was
convinced that he had committed a blunder.
He was convinced and so he resigned and
performed a beautiful drama and came back
to power after a  week. Where is the
contrast? Here, an iota of doubt is raised
against our two Ministers and the hon'ble
Prime  Minister, Shri Rajiv Gandhi, asked
for their resignations and the very next day,
resignations were handed over but here is the
Government which defends his action and says
that he has not committed any illegal act on the
floor of the House and outside and finally he
resigns and cornes back again from the back
door. What right the Opposition have got to
criticise this Government regarding clean
politics? Sir, this Government, according to
the promise of the President has also made
the legal contribution to the parties.

Coming to the Administrative Reforms,
Administrative Tribunals have been set up.
personnel management has been improved
and the restructuring the Ministries and asking
the Government Departments to prepare an
action plan and make them accountable is
going to produce the desired results.
Accountability of the departments which was
not in existence earlier and the bureaucrats
used manage the affairs according to their
own fashion before its introduction has been
introduced. Now, these departments have
been asked to prepare an action plan and they
are subjected to accountability now. This
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accountability will go a long way in im-
proving the administration. Coming to the
judicial reforms which the President himself
has given the touchstone, to reduce the
pendency, Lokadalats are being introduced in
Gujarat and they are working well.
Administrative Tribunals will take away the
large number of pendencies from the High
Courts and Supreme Court and the
Educational Policy, as promised by the
President in his last speech has been debated
in the House and outside, A number of
seminars have been held and various cross-
sections of people have been involved in
evolving a new education policy. The new
education policy which has been promised by
the President and which will be placed before
Parliament soon is going to be a 21st century
programme for education.

Sir the President has also promised better
days for women who constitute 50 per cent of
the population—improving tlieir literacy and
controlling dowry deaths, etc. A separate
Ministry has been created in the Government
to take care of those programmes.

Waste land development, dry land deve-
lopment, cleansing of the Ganga, a new
textile policy, all these are the promises!
given by the President last year and how fat
ihe Government has been able to achieve
them—the touchstones—the President has
elaborated in his speech. Thei Economic
Survey which has studied the economic
situation of this country has said:

"Compared with other countries, both
developed and developing, we can justi-
fiably take pride in the quality of our
economic management. Despite a diffi-'
cult international environment and do-
mestic droughts, we have accelerated our
growth rate. We have achieved self-
sufficiency in food and have kept inflation
within manageable limits. The balance of
payments situation which was thrown out
of gear in 1979-80, was rapidly brought
under control and the position of our
foreign exchange reserves is srrong. Unlike
many other coun-' tries, we have been able
to avoid the emergence of debt problem. A
far- re-
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aching process of fecal reform has been
initiated and revenues are buoyant.
However, the task of development is never
easy. The challenges that confront us will
have to be met with fortitude hard work
and dedication."

This is the Economic . Survey report. It says
that we are on a firm footing, we are on a
better footing and our* economy is strong.

The President has also set our goals for the
next year: drinking water for all villages,
eradication of illiteracy, vaccination and
immunisation of children, productio of
oilseeds, manufacture of edible oils and
improvement of communication. The picture
is correct. The scenario is very good. What
was the scenario whsn this Government took
over? My friend, Mr. Salve, when he moved
the motion, said about the outside scenario. I
want to mention about the inside scenario.
Day in and Day out, by way of Calling
Attention of Special Mention or Zero Hour
mentions, we were discussing Punjab and
Assam, the killings in Punjab, of course, as
my friends said, within a year the killings have
started occurring now. But the time of this
House and the other House is not wasted
today. The scenario when this Government
took over was every day in this House and in
the other House, the problems of Punjab and
Assam were discussed and the precious time
of this House was wasted. To that extent also,
there is improvement, even though it is not to
the satisfaction of some of those friends who
read in between the lines in ihe President's
Address. (Time-bell rings) 1 have a few
suggestions for the future, about agricultural
policies. Sir, we are happy that we are self-
sufficient in agricultural production. But one
thing should be taken note of, and that is, 30
per cent of the area produces 70 per cent of the
agricultural production. This 30 per cent area
in this country has been benefited with
irrigation facilities, agricultural research and
lother things. They are the major areas which
are rising fertilisers. But the farmers living
down south and elsewhere, agriculturists in
the other 70 per cent of the area are denied the
benefits of agricultural research and
development.
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So we have to take an overall picture and see
how far a farmer living down south or in the
east or west gets the benefit of agricultural
research and th, fertiliser subsidy which we
are giving. This is a very important thing.
Today 30 per cent of the area of this country
produces 70 per cent of the agricultural
produce. All the agricultural benefits,
facilities, fertilizers, are reachingl only the 30
per cent and the 70 per cent of the
agriculturists have been denied thos, benefits.

Second, rightly the Government is taking
about getting a consensus on water
management in order to improve agricultural
produce. Irrigation is a State subject. Some of
the State Governments are not in a position to
improve their agriculture. In the process of
getting a national consensus on managing
water resources [ request the Central
Government to consider about ground water
development. Government of India spends
thousands of crores of rupees on Central irri-
gation projects and water is being distributed
to agriculturists and water cess is collected. In
the case of individual villagers, individual
agriculturists, they have to borrow loans, pay
interest, big water and then they have to pay
interest. So I request the Government that a
ground water corporation can bring out water.
Water is national property. The corporation
can bring out the water and distribute it to the
farmers so that it will go a long way in
improving agricultural production in this
country. And some of these projects have to
bet taken up by the Government of India as
national projects as we have done in the case
of the Indira Gandhi Memorial Channel. Some
of the State Governments cannot manage
some of their projects. Such projects should be
taken over as Central irrigation projects and
developed so that the entire country gets th©
benefit.

Then I come to electoral reforms. Go-
vernment has promised one thing. Voting
should be made compulsory. Identity cards
should be given to the individuals with their
photographs. And election expenses should
be reduced to the minimum
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so that there is brought about a new life and
the ordinary man can contest elections;
otherwise, it is going to be only a rich man's
election, {Time-bell rings) All right, Sir.
Thank you.

SHRI V. GOPALSAMY (Tsmil Nadu): Mr.
Deputy  Chairman, I rise to express my
disappointment with the Address delivered by
His Excellency the President of India. I do
not want to waste even a single minute of my
speech on other matters. The very existence of
Tamils in Sri Lanka is in danger. Why am I so
much disappointed with the Address of the ho-
nourable President of India? There is not a
word about the plight of the 1,25,000 refugees
who have flooded the Rameshwa-ram-
Mandapam  coast. There is not a word
about the fate of the stateless citizens. There is
nota word about the plight of the Indian
fishermen who have been assaulted 96 times
since My, 1983 till today. 1 am terribly
shaken because of the aerial bombing which is
going on even today, even to this minute, over
civilian areas in Sri Lanka. The whole po-
pulation will be liquidated, will be exter-
minated, within a month or two. In this
Address it is mentioned: "We continue
to demand comprehensive mandatory sanctions
against the racist regime in South Africa." I
appreciate our role. I appreciate your launching
a crusade to destroy the diabolical fabric of
aparthaid in South Africa. Our honourable
Prime Minister has raised his voice in the
Commonwealth Prime Ministers' Meet and in
the UN demanding sanctions against South
Africa. But, at the same time, Sir, [ am terribly
pained to point out that Sri Lanka is purchasing
armoured cars from South Africa according to
the reports in "The Hindu" dated December,
18. Sri Lanka is purcha” sing armoured cars
and arms and ammunitions fiom South
Africa. I would like to put a simple question
to this Government: Is Sri Lanka a member of
the NAM or not? Is Sri Lanka a member of the
CHOGM or not? Is Sri Lanka a member of the
UN or not? Here again, Sir, when the Tamils'
corpses are tossed in the streets of Jaffna, in
Vavunniya, in Mattakkalap-pu, in killinochi
and in  other parts of Sri Lanka and when
the Tamil blood is flowing like anything in the
Northern and
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Eastern parts of Sri Lanka, when the Sri
Lankan Governrnent is pooh-poohing our
Indian Government with an arrogant posture,
and gesture over the last two weeks, our
honourable Prime Minister comes to this
Parliament, comes to the Lok Sabha on the
27th February this year and says that they
have received a new set of proposals from Sri
Lanka which are bettef than the previous ones.
But, Sir, Mr. G.K. Reddy, the well-known
columnist, says in "The Hindu" that the Prime
Minister was preoccupied with his work and
that is why ho has mistaken a note prepared
and presented by the Indian Government. |
would like to know whether a new set of pro-
posals has been received by the Prime Mi-
nister or not and, if so, what those proposals
are. If what Mr. G.K. Reddy says is true, then,
Sir, [ am terribly disturbed because that shows
that our approach is a callous approach, that
our approach is a casual approach and that our
approach is a cavalier approach.

Sir, here in this House, Mr. Maran, the
leader of our group here, demanded that this
issue should be raised at the Human Rights
Commission in Geneva which is in session
now. According to my information, so for ins-
tructions have not reached Mr. Dhillon and so
far this issue has not been raised at all. Even
the European Community has expressed its
concern yesterday and the whole world is
concerned about it. How many times we have
expressed our agony and anguish, pathos and
pain, suffering and sorrow, seeking succour
and solace from this Government! How many
times we have raised this issue. If the walls of
this Parliament, if the walls of the Rajya
Sabha, have got the capacity to speak, they
will speak volumes of my agony and anguish
which was expressed on the floor of this
House. We have come and cried her, several
times and we have com© and shed tears here.
When our mothers and sisters were paraded
naked and raped in the streets of Jaffna and in
other places, we came here and cried and fell
at the feet of the Central Government. When
the churches there were destroyed and when
the temples there were destroyed, we came
here and cried and begged for your help. Sir,
when the great Jaffna Library was burnt down
and reduced to ashes in 1981, when

[4 MAR. 1936 ] the President's Address 566

the houses of the Members of Parliament
were destroyed, we came here and we pleaded
for your help and support. (Interruptions).
Please do not disturb me. We are not speaking
here for political ends. Even in 1984, when
we were routed in the elections, we went to
jails, 42,000 of us, and, so, it is not for
political ends that we are speaking here on
this issue.

Now, Sir, what is going on there? Aerial
bombing is going on; sea-shelling is going
on; and battleships have been stationed in the
ocean. The fishermen are not permitted to go
for fishing and the farmers are not permitted
to go to their fields. These people are
compelled to starve to death and they are
starving to death. Total annihilation is going
to take place there.

Therefore, Sir, I accuse that this Gov-
ernment and our honourable Prime Minister
have fail to mobilise international opinion to
protect the lives of Tamils in Sri Lanka; I
accuse that this Government has deliberately
avoided raising this issue and the tragedy of
the Tamils in Sri Lanka and the genocide of
the Tamils in Sri Lanka in the NAM, in the
CHOGM and in the UN, just to please the
bloodthirsty and monstrous regime of Sri
Lanka; and I accuse that this Government has
deliberately encouraged Sri Lanka to stockpile
arms and to purchase its arms from various
quarters of the globe. They have encouraged
Sri Lanka to buy arms even from South
Africa, Israel, China, Pakistan, Malaysia and
England. Sir, 1 could substantiate...
(Interruption)  Don't laugh. 1  could
substantiate my charge by citing the Zaire Air-
ways episode. The Zaire Airways carrying a
full load of arms and ammunition, flying
towards Colombo, landed at Trivandrum on
February, 19th last year for want of fuel. It
was reported to Delhi at that time, the same
day. Mr. Lalit Athulathmudali, who has taken
the vow to finish our people in Sri Lanka, was
having dinner with the President and the
Prime Minister. Result! The flight was per-
mitted to leave Trivandrum. Orders were
given to fly, carying the arms and amm-
unition, towards Colombo. The question was
raised on the floor of this House on
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the 14th February, 1985. When it was raised,
the Prime Minister stated on the floor of this
House in reply to my question that no aircraft
landed in India with arms; he uttered two
sentences, smiled and cut a joke, that only
ammunition was found there, that there is a
difference between arms and ammunition.
Immediately 1 retorted, asking him whether
the ammunition was not meant to wipe out the
Tamils. What was the remark of our Prime
Minister? He stated on the floor of this
House—it is on record—that that was not
marked so. This was the remark of our hon.
Prime Minister. What a ridiculous statement!
How much pained we were. Therefore, I
accuse this  Government: you  have
deliberately allowed the Sri Lanka
Government to purchase arms to wipe out the
Tamils, to kill our Tamils. How many times
we have warned the Government: Don't be the
Chamberlain of 80's. You have bectome thje
Chamberlain of 8(Ts. When they say about
talks, when they say about dialogue, they
wanted to purchase time. They have got the
time. Now it is the final battle for the Tamils
there. It is the final battle. They have been
surrounded on one side by the naval ships.
Aerial bombing is going on. I would like ITo
ask this Government whether in any part of
the world today aerial bombing on civilian
areas is going on. Does it take place in
Lebanon? Does it take place in

Iran-Iraq? Does it take place in Palestine
today? No. Does it take place in South Africa?
Sir, I accuse this Government that this
Government has not an iota of sympathy for
the Tamils because in the Vellikada prison
when 56  prisoners were  butchered,
slaughtered and killed, not even a single word
of condemnation was tittered by even the then
Prime Minister OT the present Prime Minister.
When 56 prisoners were killed, not even a
singlO word of condemnation, not a single
word of condolence. When the blacks were
banged in South Africa, we had shed our tears
here. 1 also participated in it. But when 56
detenues in th, Vellikada prison were killed,
you don't utter a single word on the floor of
this House or on the floor of the Lok Sabha.
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Sir, now what is going on. Our people are
going to get killed. We will write epitaph or
elegy. They are not going to surrender. Sir,
they have been surrounded by the forces.
Helicopters and war planes are bombarding
their areas. They are shedding their blood and
tears. (Time bell rings) They are crying for
succour and help. Sir, it is war there for
survival of Tamils who were described by Pt.
Jawaharlal Nehru in his Glimpses of World
History:

"The mighty Chola Empire had battle-
ships which were able to carry the war
elephants towards the South-East Asian
countries, who wherever they went, won
victory."

Now, Sir, because this country is not meant
for us, because the armed forces are nod
meant for us, that is why we are dying there.
This is the feeling of the Tamil youths there,
Sir. What will happen? They are in the final
battle.

1 will take two minutes.

They will perish They will die. But they will
not surrender. When Vietcongs were fighting.
They have got assistance from the Koreans,
from the Chinese and from the Russians. But
the people, your own kith and kin, your own
Tamilians—they are Indians, you say—your
own kith and kin, are dying there, they don't get
assistance. They do not get help from any
quarters. Anyhow they will die and perish, but
they will not surrender. In the year 420 BC,
Persians led by Lyonidas invaded Sparta,
marched towards Sparta, 300 Spartans laid
down their lives and kept the Army away for
six months. It is the valour of history. "We are
few. They are many. But we will make a
THERMAPLAYE." This is the version of great
poet. This is taking place there. I plead and 1
beg this Government to help our boys bssnuse
they were branded as boys. Help them. This is
the time to help them, to supply arms and to
send our forces. Break diplomatic relations. If
you don't do all these things, they are going to
be wiped out. They are going to be liquidated.
They are going to be completely annihilated.
Tn that case, they will lose faith and the next
generation will lose faith in the system  of
India. Our
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fishermen were killed and assaulted 96 times
in our own territorial waters. No country
worth its name will tolerate such an attack.
Therefore, while condemning the
Government, | request the Government at. the
same time because I have no other way and I
beg you to help our people. Stop aerial
bombardment, It is a tiny country. It is a very
small country. Aerial bombardm<yit is going
on even today. You have got ways and means
to stop that. You have got the power. You
have got the Army. You have got Armed
Forces. You hav, got everything. But you
don't have the mind, you don't have the heart,
you don't have the sympathy for them. Sir,
some of my friends on the other side are very
much agitated over my remarks. It is not for
this thing or for any political reasons that we
have expressed our views. Our people are
going to die. If you don't stop these things,
one day we will have to pass a resolution of
condolence for the total annihilation of
Tamilians there.

wrage,  ezgfy St & sfarer
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MR. DEPUTY CHAIRMAN: The
House stands adjourned till 2.30 P.M.

The House then adjourned for lunch at
forty-four minutes past one of the clock.
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The House reassembled after lunch at thirty-
three minutes past two of the clock, THE
VICE-CHAIRMAN [DR. (SHRIMATI)
SAROJINI MAHISHI] in the Chair.

SHRI BIR BHADRA PRATAP SINGH
(Uttar Pradesh): Madam Vice-Chairman, [ am
obliged for this opportunity to associate
myself with the Resolution moved by Shri N.
K. P. Salve. Before lunch, I had been very
attentively listening to the speech made by
Shri Indradeep Sinha and I had certain
expeciations that at least he will be able to see
some good points in the Presidential Address
but was disappointed. He has not been able to
make even a single alternative suggestion for
creating resources for Plan implementation
which is, no doubt, an ambitious Plan. May I
challenge if in a developing economy, deficit
financing is not a known phenomenon. In a
mixed economy, resource mobilisation by
way of laxation is a necessary evil; otherwise
we cannot progress, particularly when we find
that in 1985-86, Central Plan outlay was
stepped up by 15 per cent over 1984-85,
especially for the anti-poverty programme,
human resource development creation of
infrastructure etc. here has been considerable
increase in the outlays of the States' plans
also. Over and above this, the Government
will have spent in 1985-86, Rs. 1650 crores
on food subsidy and Rs. 2050 crores on
fertiliser subsidy.

Then, in paragraph 24 of the President's
Address, it has been mentioned that adequate
savings have to be mobilised to pursue a non-
inflationary path of development. When this is
the picture, I think, there should have been
some appreciation of the efforts being made
by the Government. Of course, there is one
difficulty which we are realising. This has
been referred to in the President's Address
also. This is, expectations from the public
sector have been belied. The Address says
'New jobs cannot be created if existing enter-
prises incur losses year after year. Operational
inefficiency increases the cost of production
and is inevitably reflected in increased prices
which are a burden on the people'. But we
have taken a precaution that modernisation
does not affect employ-
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avenues. Now, we have to pay remunerative
prices io the farmers. We have also to
provide cereals to the weaker sections of the
society at the rates lower than that provided
to others in the cheaper grain shops. As I said
earlier, no alternative suggestion has been
made by the Opposition in regard to
mobilisation of resources. I would say, this is
a negative attitude adopted by the
Opposition, which they should recpnsider.

Now Madam, tax collection has gone up.
There has been hue and cry from the
Opposition that we should take steps to nab
tax evaders, smugglers, customs duty evaders
etc. The colection. of direct taxes is up by
about 23 per cent. Indirect tax collection has
increased by 22 per cent. Total tax collections
have increased by 22 per cent which is the
highest in the last ;l.cad.. We will be having
three more Plans before we enter the 21st
Century. We are now in the process of imple-
nunti-g the Seventh Plan. We will be
implementing two more Plans before we go
into t ie next Century, This is our ambition.
Madam Vice-Chairman, there is nothing
wrong in being ambitious if we want to take
the country into the 2Ist Century by
completing only three Five-Year Plans when
compared with the other developed countries.
I think, this should have been aprpecialed ani
encouraged by the Members of the
Opposition.

Now, Madam, the President has also spoken
of a comprehensive agriculture policy to
promote an optimal cropping pattern, a more
effective strategy in regard to family planning
and a sharpening of the anti-poverty
programmes. I do not think any of these three
objectives, which have been mentioned in the
President's Address, can be found fault with as
being anti-p-ople. But it is unforunate that the
Opposition has not appreciated these things.
The President has also said, in paragraph 45,
that technology missions will be mounted in
regard to drinking water for all villages,
eradication of illiteracy, immunisation,
oilseeds production, improved
communications. He has also said 'new
initiatives will be taken for promotion of
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exports and tourism with.a view to main-
taining a viable balance of payments position.
As the President has said 'A modern industrial
society cannot rise on the basis of continuing
low levels of productivity and high costs of
production. Therefore, paragraph 52 of the
Presidential Address has very, well mentioned
that objective. So, there are (a) concrete pro-
posals for changing electoral and other laws,
(b) administrative reforms calculated to
improve efficiency and (c) enforcing of
accountability. This is how the Presidential
Address refers to improving the situation of
services and doing away with the evils of the
electoral system. So, there is a positive
assertion of this in the President's itself. There
is acknowledgement that the communalism
continues to pose a serious threat to. nalional
unity. It is being reinforced by religious
fundamentalism and fanaticism. So, nobody
can say that the Government is not aware of
those factual conditions which have gripped
our Indian society, we have not been away
from this.

. * The reconstituted National
Integration

Council will have to act decisively and
systematically to strengthen secularism. This
is a positive step mentioned in the
Presidential Address. Last year promises have
been fulfilled in a substantial measure, such
as, anti-defection law, enunciation of a new
education policy, new textile policy,
establishment of a Central Ganga Authority,
creation of a wasteland development board.

There is a solemn declaration to fight
terrorism inside the country and also to
support international efforts to combat in-
ternational terrorism. So, we have' also
recognised the right of the people under
colonial occupation to use all means to attain
their just (abjective.

I was listening to the speech by a Member
of the DMK side. Love for persons of Indian
origin is not the DMK party's monopoly.
They are not the only Indians who have paid
for the happenings in Sri Lanka. We are
equally paying for that but the difference is
only in methods. After all, when we are
bound far peace in the international arena, we
cannot attack Sri Lanka. We cannot declare
that we
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shall instigate insurgency. We are making all
possible negotiations for a  peaceful
solution, but the Address does refer to such
problems. Particularly, the Sri Lankan
problems have also been referred to separately
in the Address. Somebody was saying that
Pakistan nuclear armament is not referred to in
the Address. Il is very well referred to.
Paragraph 38 makes a mention of this. So,
efforts have been made towards resolving
tension in major areas by advocacy of peace
and nuclear disarmament.  So, that is the
policy. How can we deviate from that policy
in case of Sri Lanka or any other country?
No doubt, they are the people who come from
Tamil Nadu but in any case they are the Indian
people and we have also the same feelings for
them. They took part in launching
South Asian Association of Regional Co-
operation launched in Dhaka in December,
1985. In Commonwealth meeting in the
Bahama in October in adoption of the
Commonwealth accord on South Africa by
demanding mandatory action against the
racist regime in South Africa. We remain
concerned about the ethnic situation in Sri
Lanka. We are concerned about Pakistan's
continued pursuit of a nuclear weapon
capability. We welcome the resumption of high
level dialogue between USSR and USA. 1tis
imperative to take urgent steps to bring about
a freeze in the nuclear arms race and a
comprehensive nuclear weapon test ban treaty.
Likewise we want peace in Iran and Iraq.
Every wh”re we want that there should not be
conflicts of this nature. Government deplores
the fact that Palestinian people continue to be
denied their inalienable rights, including right
to an* independent homeland.

So, Presidential Address has also very
comprehensively taken note of the obtaining
situation on the economic front, the raising of
the poorer people from below the poverty line
to above that level, the anti-poverty
programmes, 'garibi hatao' and of course for
that we have thought about resource
mobilization, we have thought about
expanding our exports. In the international
arena we have well considered how to
establish peace, solidarity and amity, how
international problems should not be solv-
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ed by resorting to arms, by conflicts, by wars,
by destruction, how people should live in
peace and harmony. We have thought about
ushering in an India whicii is marching
forward” with prosperity and progress of its
poorer people in prime object. But since we
want to enter the 21st century like all the
developed countries like America and USSR,
we want to go at a higher speed. Therefore
there is a desire to have a quantum jump.

THE VICE-CHAIRMAN [Dr. (SHRI-
MATI) SAROJINI MAHIJSH1J: 1 would
request the hon. Member to conclude now.

SHRI BIR BHADRA PRATAP SINGH:
Very well, I am just concluding, Madam. So
we desire to have a quantum jump. The
Seventh Plan, and the Eighth and Ninth
Plans—these fifteen years—will be crucial for
India and we will able to fulfil our objective
and reach the stage where we want to reach
only by sacrifice and hardwork. With these
words, I conclude and support the Motion of
Thanks for Presidential Address.

THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI]: Shri Kishor
Mehta.

THE MINISTER OF STATE
IN THE DEPARTMENT OF PAR
LIAMENTARY AFFAIRS (SHRI

SITARAM KESARI): Madarn, please call
two speakers from this side. Before ad
journing for lunch, it was decided that two
will be from this side and one from that
side.
TR [S1o (=iwaAl) wTis=

wfgai] : om @ @ wi

SHRI KISHOR MEHTA  (Guiarat):
Madam, I rise to place before this august
House certain facts for earnest consideration. '
These facts relate to promises given on the
floor of this House as well as that of Lok
Sabha. It does not stop there. Even President
passes an order and the Governor of Gujarat
has declared in his inaugural speech to the
Assembly that these promises and
pronouncements are not being kept; on the
contrary they are being revoked. Here is a
case where one Presidential Order is repealed
by another before it is implemented. It was on
31st August, 1976, that on the floor of this
august House
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[Shri Kishor Mehta] Mr. Om Mehta, the
then Minister of State for Home Affairs
declared—and I quote:

"I will now start with the point raised by
Mr. Mahida, who was the last speaker. He
said that when President's rule is there,
why should we have a Development Board
for Kutch? Sir, this is a demand which has"
been persistently made not only in this
House but in the other House also.

Shri M. Mehta, who is a Member of
Parliament from the Lok Sabha, has been
raising it persistently in that House and in
our Consultative Committee meetings. He
has been raising it and he is very anxious
about it because he .says that Kutch is the
most backward area of Gujarat- where
there are no rains, nothing grows there and
most qf the Kutchis have to migrate from
Kutch in search of livelihood."

Shri Om Mehta further said;

"The Governm.ent had seen the pros and
cons, consulted all concerned, whether it is
Planning Commission or others and have
taken a decision that for Kutch, there will be
a Kutch Developr ment Board and this has
been done when President's rule has been
there. So, there will be a Development
Board-for the Kutch district, so that it can
see to its development and have the people's
participation also."

Madam, you can see that this is a cate-
gorical promise to the people of Kutch. Still
further, on Ist September 1976 Shri
Brahmananda Reddy, the then Home Min-
ister, declared on the floor of the Lok
Sabha:—

"Sir, another point of great importance
was made and that has also been agitating
the minds of the people of Kutch. Kutch
was formerly a part 'C State and later on
after reorganisation when it came under
Gujarat the people of Kutch had been
claiming particularly my friend Dr.
Mahipatray Mehta, that a separate
development board has to be established for
Kutch. Sir, in this respect I must also thank
the Prime Minister for having
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taken keen interest in this matter. She has
bean to the Kutch area. I have, also been
there recently. Previously the erstwhile
Government of Bombay and the
Government of Gujarat wers taking a stand
which was not very helpful. However, the
present administration has taken a helpful
attitude and has recommended to the
Government that a development board
under Article 371 (2) be established so that
the development in that backward area can
be accelerated.

This is a very good thing so far as
the million or so people of the Kutch
area are concerned. I hops severa'
steps will be  taken after  the
Development Board is constituted, suffi-
cient funds will be earmarked and deve-
lopment schemes taken up in right earnest
to alleviate the sufferings of these people
who have been suffering for a long time."

Madam, I against repeat, this is a categorical
promise given on the floor of both the Houses
of Parliament that the Development Board
under Article 371(2) of the Constitution is
being given to the district of Kutch. But
unfortunately this promise —a constitutional
obligation—remains unfulfilled up to this
moment. It does not rest here.

Madam, our late Prime Minister, Shrimati
Indira Gandni arrived in Bombay to receive
felicitations for her promise of granting this
Development Board under Article 371(2) of
the Constitution being fulfilled in the Vishwa
Kutch i Conference organized by the people
of Kutch from all over the country and abroad
on 12th December 1976. The then Governor
of Bombay expired on the previous night and
the conference was postponed after passing of
a condolence resolution and reading of the
message from Shrimati Gandhi. In this
message she said:

"The formation of this Development
Board will help to devise further schemes."

Madam, the then acting President, Shri Jal
ti, pased the order granting the Development
Board under Article 371(2) of
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the Constitution of India for the region of
Kutch on 28th February 1977. The order
reads:—

"In exercise of the powers conferred by
clause (2) of article 371 of the Con-
stitution, I, Basappa Danappa Jatti, Vice-
President, acting as President of India,
hereby make, with respect to the State of
Gujarat, the following order, namely:—

1. Short title and Commencement: (1)
This order may be called the Stale of
Gujarat (Special Responsibility of
Governor for Kutch) order, 1977.

(2) It shall come into force at once. 2.
Special responsibility of Governor: (1)The
Governor of Gujarat shall have special
responsibility for the establishment of a
development board foe Kutch and for the
other matters referred to in clause (2) of
article 371 of the Constitution in respect of
that area.

(2) The Governor shall, in the discharge
of his special responsibility under this
order, act in his discretion."

The Governor of Gujarat, while inau-
gurating the Assembly session of 1977 dec-
lared in his speech of having received this
order. The President in his order has said "It
shall come into force at once." The then
Congress Government headed by Shri
Madhavsinh Solanki totally ignored this order
of the President till Lt remained in power, that
is, 10-4-1977. The Congress Party was
defeated in April 1977 and the Janata Party
came to power at the Cenire and the Slate,
both. The Janata Party also defied this rosier.
At last this order was repealed after about a
year on 17-2-1978 by the then President, Shri
Neelam Sanjiva Reddy.

After that also before the Congress Go-
vernment came in power, Shrimati Indira
Gandhi repeated her promise several times in
election public meetings in Kutch and
Madhavsinh Solanki  also  promised
apologetically in the Press to grant this
Development Board, if they won the As-
sembly elections of 1981. The Congress won
the elections and came in power at the Centre
and State, both. At this time, Shrimati Gandhi
and Shri Madhavsinh Solanki both betrayed
the people of kutch and refused
categorically to  fulfil this
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promise of  granting this  development
board.

From the above two points it clearly arises
that (1) promises given on the floor of the
House are not being fulfilled by the Congress
Government; (2) Even the President's order is
being flouted by the State Government,
whether it is the Congress Government or the
Janata Government and no action is taken by
tha Centre. On the contrary, the next Presi-
dent repeals the order of his predecessor.

The present Chief Minister of Gujarat, Shri
Amarsinh Chaudhary visited famine-striken
kutch very recently. Addressing a Press
Conference at Bhuj, he said that he did not
know anything of such development board to
be granted to kutch. What an apathy. While in
Maharashtra, the ruling Congress Government
with the cooperation of all the opposition has
passed a resolution unanimously in the
Assembly to grant such development board
under Article 371(2) of the Constitution to its
various backward units of Vidarbha and
Marathwada. I congratulate Maha-rashtra and
its people for such a step of cooperation for its
development of backward areas.

Here a question arises for me: if kutch is
also one of the most backward units of the
three units of Gujarat i.e. kutch, Saurashtra
and the rest of Gujarat; and if this is an
attitude of the Government of Gujarat towards
its backward border area of kutch. then why
should kutch remain a part of Gujarat?
Madam, let me tell you, if this is an attitude of
Gujarat towards Kutch, why should Kutch not
be a separate State as it was in the beginning?
I have no time, otherwise I would have
narrated the injustice meted ont to Kutch from
all directions and from Gujarat, whether it is
Narmade. thermal power or in manufacturing
aluminium from its bauxite etc. All parties in
power in Gujarat have always opposed even
the creation of an agency its development i.e.
this kind of development board. Why should
then Kutch remain in Guiarat? I will ask the
Prime Minister through you madam, who
creates regionalism? 1 would request you,
madam, this august House and the Prime
Minister to fulfil the pro-
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[Shri Kishor Mehta] mises given on the
floor of the House by the Congress Party.
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SHRI M.S. RAMACHANDRAN (Tamil
Nadu): Madam Vice-Chairman, [ rise to
support the Motion of Thanks. The mover' of
the motion, my senior colleague, Mr. N.K.P.
Salve has spoken at length about the present
policy of. the Governrnent. He has also
spoken of the achievements made under the
dynamic leadership of our beloved Prime
Minister, Shri Rajiv Gandhi. I would not,
therefore, like to repeat them. In the
President's speech, aj reference is made to the
drinking water scarcity. Though huge amounts
were spent year after year, very little progress
has been made in this respect. It is, therefore,
necessary that this problem shotild be tackled
in a more effective way than just giving more
funds to the respective State Governments.
Our agricultural front has made enormous
progress. But much more is possible. The
main hurdle on the agricultural front is lack of
adequate water For providing lift irrigation,
enormous funds have been spent by the
Government and by the farmers themselves.
But this could not be fully exploited due to
paucity of electricity. When electric power is
not available, the farmers have to depend on
diesel generation of power. But the cost of
diesel generation of power made lift irrigation
highly uneconomical. That situation is made
still worse by the recent hike in the prices of
petroleum products. The average Indian is not
able to understand the justification of the
increase in the prices of petroleum products
particularly when there is a fall in the interna-
tional oil prices.

The continued fighting on the part of the
Government against black money s
appreciated by one and al). All sections of the
people are quite willing to extend their fullest
support to the Government

efforts in this cleaning operation. But still the
menace of black money and corruption in
public life continues to pose a big problem.
What has already been done is not even a
fraction of what requires to be done. It is
essential that the present trend should not only
continue but it should be made more effective.
I have a feeling that in several quarters of the
Government, particularly with the State
Governments, there is a complete lack of a
sense of priority. When there are so many
burning problems on hand, less important is-
sues are given priority by several State
Governments.

The Government has put greater emphasis
on, and allotted more money for anti-poverty
programmes. Money alone cannot make these
programmes successful. What is required is
sincerity and hard work on the part of the
institutions and individuals who are entrusted
with this job. Our past experience clearly
shows that sincerity and hard work are conspi-
cuous more by their absence with regard to
number of agencies involved in this great task.
I, therefore, suggest that there should be a
monitoring agency headed by a judicial officer
and consisting of equal number of
representatives of officials and non-officials,
particularly the elected representatives of the
people at all the State and district levels.

Apart from the anti-poverty programmese
the people will be more benefited if
prohibition is strictly enforced and the
lotteries eliminated throughout the country.

It is heartening to note that the steps already
taken by the Finance Minister to enforce a
sense of financial discipline in all the
Ministries are proving effective. I congratulate
the Finance Minister for his success in this
regard. But still there are lots of wasteful
expenditure in several departments of the
Government, nationalised banks and public
sector undertakings. When the prices of
petroleum products were increased, one of the
reasons given was that it was intended to
restrain the use of petrol, diesel, etc. A lot of
petrol and diesel is used by the Government
departments and the institutions in the public
sector. In several cases, the number of
vehicles and the maimer m
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which they are used is shockingly too much.
If attempts could be made to reduce the
wasteful use of these vehicles even by 10 per
cent, that itself will be a good example for
others to follow.

I was expecting some reference in the
President's Address for speedy imple-
mentation of the linking of Ganga and
Cauvery project, which has been only in the
talking stage for several years. If this project
ts, implemented, it will change the face of vhe
whole country, and the country will come to
the forefront in food productio n among all
the countries of the world. Particularly for a
State like Tamil Nadu, which is starved of
water and power, the implementation of this
scheme is very essential.

The nijch-talked-about Selhusamudram
project is still kept in suspense. This project
was envisaged to strengthen the capacity of
the sea ports in the south. A large number of
steamers coming from the west do not touch
our eastern ports like Madras and
Visakhapatnam and they call at Colombo
only. If the Sethusamudram project is
completed, our eastern ports will benefit to a
large extent. Apart from this, the project is
also vital from tho defence point of view
because of the present tension in the Indian
Ocean. I appeal to the honourable Prime
Minister to reconsider the need for clearing
the Sethusamudram Project.

The atrocities perpetrated by the Stri
Lankan Government against the Sri Lankan
citizens of Indian origin are on the increase.
Everyday innocent, unarmed, people are
butchered and their women-folk are being
raped, It is unfortunate that the Sri Lankan
Government has reacted in an uncivilised and
hasty manner towards the views expressed by
our Minister of External Affairs in the recent
discussion on the subject in Parliament. This
outburst is a clear indication of the lack of
bona fides on the part of Sri Lanka in finding
a peaceful solution of the problem with the
good offices of the India Government. Some-
times they talk about a political solution while
at other times they talk about a military
solution, but throughout by their action they
have proved that they were not interested in
any solution, neteher po-
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litical nor military but their main aim is only
to see the dissolution of the Tamil-tpeaking
population in Sri Lanka as a whole. This issue
is hanging fire for the past several years and
the patience of the people in India, particularly
in Tamil Nadu, is fast running out. It is now
clear that the Sri Lankan Government has only
been gaining time to crush the ethnic minority
by pretending to have negotiations. By the
recent note given by the Sri Lankan
Government they have shown their true
colours. It is, therefore, necessary that the
Government of India should reconsider their
attitude towards this problem and come out
with concrete measures to find an early
solution.

The new textile policy envisages avai-
lability of cheaper cloth to the common man
and a higher rate of modernisation in all
sectors of the textile industry. Still there is
apprehension in many quarters that the new
textile policy will only harm the handloom
weavers. | appeal to the Government to make
a study of the impact so far of the
implementation of the new textile policy and
effect necessary changes.

With these words I thank you for giving
me this opportunity and I support the Motion.

SHRI GULAM MOHI-UD-DIN
SHAWL (Jammu and Kashmir): Madam
Vice-Chairman, I thank you for giving me this
opportunity to voice the feelings of the
ulcerated hearts of the people of Jammu and
Kashmir on the grave omission, a convenient
omission in the President's Address about
Jammu and Kashmir. Ever since the defector
minority Government was foisted on the
unwilling people of the State of Jammu and
Kashmir on 2nd July 1984 we have been voic-
ing our feeling and expressing our view that
the defector Government will be more
concerned with the distribution of the fishes
and loaves rather than doing justice to the
people's cause, and since then we have seen
all sorts of corruption, nepotism, favouritism,
mismanagement and malpractices in every
walk of life. Talk of corruption—there are
such instances of corruption that every patriot
of this country has to bow bis head in shame
for having such a government in this biggest
democracy in the world. As
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[Shri Gulam Mohi-ud-din Shawl] late as
16th February at a Cabinet meeting held at
Jammu under the chairmanship of Shri G.M.
Shah, the Chief Minister, the Chief Minister
asked his own Agriculture Minister, "You
have grabbed Rs. 6 lakhs", and the Agriculture
Minister countered "You have grabbed Rs. 28
lakhs", and they both had a scuffle in that
meeting but for the timely intervention of the
Director General of Police, Mr. M. M.
Khajuria and the Chief Secretary of the State,
Mr. Thakkar. This is the sorry state of affairs
in the State. There are many instances where
people who were heavily in debt and did not
have even a mat to sit on at their homes are
masters of millions living a five star hotel
styles in their posh bunglows. It is these
people who are now rolling in wealth and
minting money, all at the cost of the poor tax-
payer in the State. But nothing is done for the
people of tho betterment of the State.

Then, Madam, I come to the other aspects.
Even the tourists from the other parts of the
conntry are not spared by this Government in
harassment and other crimes. Last year, we
had seen the reports about one Shrimati
Kailash Devi who went to the Vaishno Devi
shrine along with her husband. My friends
know where this temple is in the State. When
she returned, she fell ill unfortunately. She
was admitted into the government hospital,
Jammu where she was raped throughout the
night till morning and she told the harrowing
details of this atrocity to the police in the
morning. She died soon after ! There was a
total bandh in Jammu and there were
demonstrations in other cities in Jammui and
Kashmir and in the neighbouring States
against the State Government. But the
Government did nothing to punish the
culprits. Then again, in Kashmir, in the Dal
Lake area, last year one virgin was raped by
some persons and she died later on! It is such
a sorry state of affairs there that no culprit was
brought to book and nobody» was arrested.
Then we also see the nepotism, the corruption
and he maladministration that are so rampant
with no paralled elsewhere.

Now I come fo the present situation. We
are extremely" sorry over what has
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been happening there. It is a place where
communal harmony and amity between the
Hindis and the Muslims ruled for centuries
and it is a place where rishis and munis lived.
It is a land where, at the time of the raid by
the tribesmen, we were roaming about in the
valley and elsewhere shouting,

“sry FIAAIT FT 347 Taiz,
fgrz-w feam fam efvaiz 1

and it is a land where when the refugees had
come from Muzzafarabad and other places
where the raids had taken place and from
where they were driven out of their homes,
when they had reached this place, called
Anantnag, 21 tongawallahs from my town,
which is very much in the news these days—it
is Anantnag—took them to Jammu City. But,
on their return, all the tongawallahs were
massacred near Nagrota. But, even then, we
held aloft the banner of communal harmony.
We did not aUow the people to misbehave and
we did not allow the mircreants and the
goondas and the anti-sociai elements to come
out into the streets and harass the poor and the
innocent people belonging to minority
community. This was the case not only earlier,
but also when Sheikh Abdullah was the head
of the administration. When he was the head
of the administration and when the war was
going on with Pakistan—this is all history and
I do not say anything which is not there on
record and so many people have seen this—
there were certain aberrations committed near
Srinagar on the western side at Barzula by the
Indian army and certain Muslims were killed
by them, were shot dead by them. But Sheikh
Abdullah and his party, the National
Conference, went round the city and other
places saying that if there was anything done
by the army which was wrong, the people
were to be saved and nothing wrong should be
done to them. Again, in 1980, when there was
some trouble in Srinagar in Lal Chowk with
the Indian army, this Chief Minister, this
stalwart, the tallest leader of that State, came
out at 2 o'clock in the morning, I should say—
at night—and was telling the people, "Don't
take law into your hands". He saved the
situation. This is
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how he was pacifying them and he was telling
them that nothing wrong should be done to the
minority people and if anybody did anything
wrong, he would deal with him firmly. This
was the situation then as against the present
Babri masjid incident and other things. Again
in 1978, when Sheikh Abdullah was the Chief
Minister there was an agitation by tha
Muslims of Mottan. That is a place near-about
Anantnag where a particular area which was
encircled by Maharaja Hari Singh during the
agitation of 1931 there was a demand that
there is a mosque in that encircled area. But
Sheikh Mohammad Abdullah, Chief Minister,
said at that time: "I will not allow you to open
the encircled area to be used as a mosque. He
appointed a  Commission and that
Commissions' verdict went against the
Muslims who stood against that decision.
There was a big agitation and three Muslims
was killed by the Police and curfew was
imposed there to curb the agitation. Sheikh
Abdullah said: Nothing doing; as far as law
and communal harmony are concerned, they
are to be maintained at any cost, and that
communal harmony cannot be allowed to be
disturbed. Madam, I belong to that place. I
went to Kashmir and bowed my head in
shame. I went there on 22nd February to see
for myself what is going on there. Anantnag
and other towns were under curfew. People
were harassed. They were not allowed to get
even the necessities of life from anywhere,
because there were para-military forces there
who did not know who is who; they were
misled. There was total lack of civil
administration. It was quite indifferent to the
atrocities committed on the people. Villages
were burnt by miscreants. But to crown it all,
none of them was hauled up. Nobody was
arrested. Instead, on political grounds
hundreds of innocent people are victimised
and they have been arrested and harassed.

Madam, one thing is obvious. Ever since
the 2nd of July, 1984, they dubbed our leader,
Farooq Abdullah, as anti-India, communal or
sessionist or whatever it is; they have used
enough of adjectives for him, a platheora of
adjectives, but none would stick to him. He is
the leader who has always worked for
communal

harmony and place. But ever since that lime
"what crime have we committed?" Ask the
Muslims of Kashmir. We believe in
democracy. We believe in Secularism. We
believe in. . .(Interruptions) We acceded to
India. We rejected the two-nation theory.
(Interruptions)

My point is that when we acceded to India,
it was on secular lines. Our dedication is to
the secular form. Although every society has a
good number and a bad number of bad people.
It has a good share of miscreants and anti-
sociai elements who exploit and misuse an
opportunity we in Kashmir have a little
number of bad people. But right from 1947,
1953, 1975 up to the 2nd of July 1984, we
have not allowed anybody to misuse the
power or create any trouble what is called
communal trouble either in Jammu or Sri-
nagar. They raised their ugly heads but we
crushed then and there. Now what is going on:
.As 1 said, I went there. < Time Bell rings) 1
do not say that the Kashmir pandits are
negligible minority because (hey are highly
cultured and educated, and of course vocal,
but helpless persons as far their number goes.
(Time Bell rings) with no police force to
protect them, they are all the more helpless. |
told them, whether it was Mr. Ashwani Kumar
or others who wanted to visit Kashmir now,
what to do there. I told them that for God's
sake and for the sake of justice, don't ask
anything from any leader. Approach the
victims and tha victimised people of the State
and the minorities. They will let you know
who the culprits are. They will tell you whe-
ther those culprits have been brought to book
or whether they are still at largo and scot free.
Madam, these are the wounds inflicted on the
communal harmony of Jammu and Kishmir.
We don't know such a thing happening ever
since we can remember. I do not know any
such thing in my living memory. We have not
read it in history. But this time a wily Chief
Minister, just to retain himself in power, just
to blackmail the Centre, just #td divert the
attention of the people and the Centre itself
from his misdeeds, creates these troubles. He
is in alliance with the anti-national and anti-
sociai elements in Jammu as well as in
Kashmir.
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[Shri Gulam Mohi-ud-din Shawl]

Madam, you see that the Governor's
report was received by the Central government
two months before indicating that trouble
is brewing there. Unfortunately, for the
people of the State, they did not take any
action at the right  moment. The rouble is
there. (Time Bell rings) We have extended our
cooperation long since. Tell us and we are
ready to lay down our lives and to sacrifice our
lives for the protection, the honour and
safety of our brethren, the members of the
minorities. But let the centre take some
positive action. What we desire and we have
been craving for the last 18 months is to ask
you just now what is the consideration for
withdrawing that support to the defectors
Government. You have got laurels and
boquets while you passed the anti-defection
Act here in Parliament. But see the spirit of it.
How much violence was done to this spirit of
the anti-defection Act. A minority Government
with 13 defectors of the Assembly was
installed. Out of 13, 2 members  are
nominated. The  Chief Minister, the Deputy
Chief Minister, the Revenue Minister and
some others are Members of the Upper
House. The Chief Minister has never fought
even a Panchayat or a Civic election or a Town
Area election. He  has  never  stood
for election. He got  nomination or got
elected to the Upper House you know ho,w.
Madam, the question is that there should be
only the good of the people at heart.

THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI]: I request the
hon. Members to conclude now.

SHRI  GULAM MOHI-UD-DIN
SHAWL: Please rise above these party
considerations. {Interruptions’) 1 am ad-
dressing the Chair I know that from ruling
party side there are a number of people,
predominant number of Members, who agree
with me. The only trouble is that they cannot
voice their feelings. I have every respect and
regard for them. But we, the members of
National Conference under DR. Farooq
Abdullah, on our part are ready to cooperate to
restore democarcy. Tell us in what respect we
should do that. But we shall not allow

this nonsence to go on in the State of Jammu
and Kashmir. But I would repeat. Kindly
realise what has been your mistake or what
you have done in the name of democracy to
the people of Kashmir. The whole world is
watching. Unfortunately, the hon. President
has omitted it in his address. {Intemiptions)
Madam, they say peace is restored in Kashmir.
But it is peace of the grave. Our hearts are sad
and we crave for justice. The sooner you
withdraw your support, to this minorty
government, the better it will be for your Party
and for the State of Jammu and Kashmir and
also for the country, for the nation and for the
humanity at large. Thank you.
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SHRI KRISHNA KUMAR BIRLA
(.Rajasthan) ; Madam Vice-Chairman, [am
grateful to you for giving me this
opportunity of speaking today. I support the
Motion of Thanks moved by Mr. Salve. I
would like to make a few comments regarding
the pre-budget price rise. Prices of a large
number of commodities like coal, fertilizers,
foodstuffs, petrol and petroleum products, etc.
and fare of DTC have been increased. Madarn,
no one likes rise in prices, but sometimes a rise
in price becomes inevitable. I 'would like
to mention, however, that in respect of a few
items like coal or steel or oil or railway
freight or power, that these are some of
those items which have their effect on almost
every item of industrial production. So, in case
any price rise takes place in these four or five
items, then that has a cascading effect.
Therefore, I would very respectfully submit
that as far as possible price rise in these items
should be avoided and price-rise should be kept
as moderate as possible. Madam, 4 P.M.
having said that as rise in food and fertiliser
prices is concerned, this was done merely to
reduce the colossal subsidy which was being
given in respect of these items.

[Mr. Deputy Chairman in the Chair-

Tn fact, had these prices not been raised,
probably that would have eaten too much into
our resources. I was one of those who in one
of my speeches last year had, in fact made a
mention that as far as these two items were
concerned, something shou'd be done,
otherwise the amount of subsidy would
become, so colossal that the amount left for
other resources will be very little. This was a
very unpopular step which was taken by the
Finance Minister, but t think, under the
circumstance it was unavoidable.
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Sir, J. however, do not find any justification
as far as increase in prices of petrol and
petroleum products is concerned, more so
when the world prices of these items are very
much declining. Government's viewpoint has
been that the Government wanted to reduce
the consumption of these items, as a lot of
money is being spent for the import of oil is
concerned. 1 would immediately agree that as
far as that is concerned, we should certainly
hy to discourage imports and we should try to
reduce rhe consumption of these items. But
for that, in my opinion, effort should be made
in the right direction. We should try to see
which are the industries, or which are the
items, which are the departments, which are
the Ministries which are really responsible for
such a large, consumption of oil. My first
thought immediately goes towards railways.
At one time the railways were moved
completely on coal. But today largsr and
larger replacement of coal has been made by
oil. In case they have to reduce the
consumption of oil, I would suggest that the
first thing that we should do is that in respect
of at least some of the railways, like the
passenger trains or low speed goods train, we
should try to switch over from diesel oil to
coal.

Then, Sir, another thing which could be
very helpful as far as reducing the con-
sumption of oil is concerned is to improve the
efficiency of our power stations. When the
power break-downs take place, sometimes' 80
per cent or sometimes even 100 per cent
restriction is imposed as far as consumption of
power by the industry is concerned. Under
these circumstances what can the industry do?
You will find that almost in every factory,
barring in one or two States where there are no
power failures—probably Andhra Pradesh and
Meghalaya—almost in every other State all
the industries have installed diesel sets.
Whenever they find that there is power failure,
they immediately resort to these diesel sets.
Side by side owing to lack of power our
farmers cannot make use of motors as far as
tubewells are concerned; so they too use of
diesel sets. This again leads to Jarge
consumption of oil.
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Then, Sir, in many areas like Calcutta
where the power supply stops for 8 to 10 to
12 hours at a stretch, the householders have
been forced to install generating sets in their
houses out_of sheer compulsion. So T would
say that if the power situation improves, this
wil! very much reduce our dependence on oil.

Having said that, as far as DTC charges are
concerned, there appears to be no reason why
DTC fares should have been increased so
steeply. I had a talk with many of my M.P.
friends, of both Houses of Parliament, and
they have said that the rise that has taken
place in DTC fares is out of all proportion. I
hope the Government will kindly give some
consideration to that.

Having said that, T would also plead with
my friends in the Opposition that this sort of
bandh is no reply so far as showing their
protest is concerned. Tha West Bengal bandh
had taken place on llth February and the
Bharat bandh on the 26th of February. In my
opinion, there are so many other methods
which are open to the Opposition to show
their protest. But I would urge them that they
should try to realize that by observing the
Bharat bandh the loss of production which has
been suffered by the country is in the vicinity
of Rs. 300 crores and so I would say that this
is noway for expression of their opposition to
such price rise is concerned.

Sir. a few words regarding the raids which
have taken place on a very big scale in the last
few months—raids on the residences or
offices of the business houses. I know the
feelines expressed by some of the honourable
Members who supported these raids. But
perhans they have not fully realized the
significance of these raids. I hope they will
kindly give me a patient hearing when I tell
them what is the feeling of the business
community on this matter and how the raids
are taking place. There is no doubt that these
raids have caused a lot of resentment and a lot
of nervousness in the minds of the busi-
nessmen. No one would support or defend a
blackmarketeer, one who indulges in the
evasion of taxes or a foreign exchange
racketeer. But the question which I will
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pose is: How far is it justifiable to raid any
premises or any residence of a man on mere
suspicion? From what one reads in the papers,
it appears that quotas have been fixed for all
important towns, that the officers are required
to raise a certain amount after making the
raid. This is part of their duty: these are the
instructions to the officers. According to
newspapers— this news has bee* published—
each area has been given a quota, that so much
quota has to be raised after raids have taken
place. This is causing a lot of havoc and a lot
of harassment to the people. And what
happens after that? After that arrests take place,
and after arrest the businessmen are treated just
like ordinary criminals. To me it appears that
the  dignity and prestige of businessmen was
never at such a lowebb as it today. 1 would
say that it is a matter of concern, not only as far
as the business community is concerned but, |
would say that since businessmen are also part
of the Indian  society, it should be a
matter of  concern  for all the other sections
of the House. I would also like to mention
that when such large-scale raids take place,
credibility of the Indian businessmen is being
destroyed in the foreign countries.  Just ten
days back I was in Washington meeting people
from International finance corporations in
connection with a big project they want to start
and after having been directed and encouraged
by our own Government, the Government of
India, to go to Washington and meet people.
After some talk they took me aside and said,
"Mr. Birla, we hear that businessmen in your
country are all crooks". Now these are the sort
of questions with which we are faced. How
can I b'ame them when prestigious houses like
Voltas which belongs to the top firm of India,
Tatas—Voltas is part of them— Brooke
Bonds, Batas, Modis, have been raided.
They were harassed and arrests took place?

SHRI S. W.
Kirloskars.

DHABE  (Maharashtra):

SHRI KRISHNA KUMAR BIRLA;
Kirloskars, certainly. The fee'ings of the
businessmen are actually outraged. And what
are the offences? When the matter

2012 RS—20.
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goes to a court of law. it is discovered that
there are, mostly, technical offences; which
took place. Ithappens, Sir, that usually there
are different inteipretations given to the laws. I
may interpret the law as a businessman
interprets the law, in one way. The
government servants may interpret it in another
way. Take the case of Orkays. A lot of fanfare
was made when the House of Orkays was
raided. Then, Sir, a penalty of Rs. 10 crores
was imposed by the Director of Anti-evasion of
Excise.  Sir, Orkays went to the court, and the
court has set aside the penalty of Rs. 10 crores.
It said, "Let the man be charged, let show-cause
be there, let the answer come, let the matter be
thoroughly proved. After that action should he
taken". I would plead that as far as the raids ere
concerned, this should be the last resort of the
Government, not the first step as is happening
now.

The last point I would like to make is
regarding foreign affairs. 1 was realiy very
sorry that the Prime Minister's visit, according
to the papers, to Pakistan has been postponed
and postponed probably indefinitely. 1
sincerely hope that the two countries will
come together and will livd as friends. But,
Sir, in case someone has to be blamed for this
state of affairs, actually it is none else than
Pakistan and its President Zia. They say, Sir,
one thing, then the action that they take is
entirely different. How can that inspire
confidence?" I sincerely hope that Pakistan
will realise the harm that is being done to the
relationship between the two countries by this
sort of politics. And I hope that good sense
will dawn so that lasting friendship takes place
between the two countries.

Sir, one more point regarding this matter,
and that is regarding Sri Lanka. The situation
has very much deteriorated, and I agree with
some of the earlier speakers who have
mentioned that the blame lies fairly and
squarey on the shoulders of tho Government
of Sri Lanka. (Time bell rings)

I will finish in half a minute. This is the
last point.

I would only say that violence has to be
eschewed by both the sides. I hope that as a
result of India's efforts this will be
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achieved because it ia only when violence subsides
that meaningful talks take place. I am sure that
as a result of India's efforts lasting peace will
also be established between Tamil minorities and
the Government of Sri Lanka.

With these few words, Sir, I thank you once
again, and I would like to mention that I
support the motion.
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SHRI AKSHAY PANDA (Orissa): Mr.
Deputy Chairman, Sir, I stand here to suport
the Motion moved by Shri N. K. P. Salve on
Presidential Address and I aiso express my
gratefulness to the Chair for allowing me an
opportunity to speak on the subject.

From both sides of the House, much has
been spoken especially from our side, many
things have been spoken. I do not know how
far the Opposition has properly replied and
have understood the position aad I do not
know what was the cause for making
themselves absent in the Joint Session when
there was a Presidential Address and when
once they have made themselves absent during
the Presidential Address, it wouid have been
better for them not to participate here also.
They called a Bharat Bandh on that day in
various parts of the country. They thought that
if they do not do that, people will forget the
Opposition, those who ruled this country for
three long years from 1977 to 1980 after
Congress debacle in 1977, during these years,
the Opposition remained ia power. Sir,
Congress Party brought independence to this
country and we used to bow our heads before
Mahatma Gandhi, Jawaharlal Nehru and
Netaji who sacrificed their life for the
independence and for the wel! being of this
country. This process of independence of the
country continued for a long time and after
making a lot of sacrifices, after facing lot of
trials and tribulations, we have achieved
independence and we had to triverse a long
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path before we reached the present stage.
Now, our country is recognised as the tenth
power in the world. Recently, the United
States Foreign = Affairs Secretary has
recognised India as the tenth power in the
whole world. Recently, our Vice-President
went to Moscow where tributes have been
given to four word leaders and Smt Indira
Gandhi was one amongst them. Her sacrifice
of life for the unity, integrity, development and
secularism of this country had been unique.
She had been recognised as a great leader not
only of this country but also of the whole
world after Mahatma Gandhi. What happened
between 1977 to 1980? These people, who are
shouting here got the opportunity to rule this
country. People voted for them. But they could
not remain in power for five years. They had
been voted for five years, but they could not
remain. Why? First, there was quarrel over the
"kursi", the chair—who would be the Prime
Minister? Secondly, they auctioned the gold of
the Reserve Bank of India. This was a new
thing. As a student of economics, I would not
understand as to what was the background
behind this. They sold the gold of the Reserve
Bank of [ndia. And who purchased it? And in
the name of "food for work" programme, they
cleared all the foodgrains from the godowns of
this country and the country landed itself in
such a position that its development went back
by 10 years. After the Fifth Five Year Plan,
there was no Plan for three years and the
country went back by ten years. They could
not frame the Sixth Plan and the Five Year
Plan was closed down. But the people gave a
proper reply to them and they had to quit the
Government. New elections took place in
1980, Indiraji again came back to power and
the Sixth Fve Year Plan was prepared. And
the development that took place in the Sixth
~iv* Year Plan has been given in terms of a
comparative statement by my friend here ™ is
an eye-opener. Starting from food, education,
hea'th, industry, railways, airways, oil, in
every field there has been remarkable progress
in tbis country. The 31st of October, 1984, was
the saddest day for this country because on
that day, Shrimati Indira Gandhi was killed.
Why was she killed? She was killed because
she stood for the unity of.
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[Shri Akshay Panda] this country. ~ She was
killed because she was for the poor people.
After her, our dynamic Prime  Minister,
Shri Rajiv Gandhi, took up this nation's
leadership, inspiring great hope in the
people. The day the body of Indiraji was
lying in Teen Murti Bhavan, communal
riots broke out. And where were the Opposi-
tion leaders? Not a single Opposition
leader was seen in the streets.  They were
hiding inside their bungalows. But Rajivji, a
dynamic young man, went through the streets
of Delhi and appealed to people to bring peace
and harmony and to end communal rioting.
And the same night he asked all the Chief
Ministers to go back to their States and see that
communal rioting did not take place. And in
this period of one year and four months of his
leadership, the progress which has been made
by tbis country is definitely remarkable. And
if Rajiv Gandhi had not taken the leadership, I
have grave doubts if the country would not
have been divided, if the country's unity would
not have been threatened.

Sir, in this Address, the President has given
a definite programme for the coming year for
making this country a stronger and more
homogeneous nation. The steps taken by the
Prime Minister for preserving unity, in respect
of Punjab and Assam, are remarkable. And the
Congress believes in democracy. In 1977 the
press and the Opposition were saying that
Indiraji had imposed the emergency and she
was not going to have elections. But she went
in for elections. She faced the elections and
we went fo the opposition. But in Chikmagalur
when she was elected, these Opposition
people did not allow ber to sit in the Lok
Sabha. She had to go to jail. And Rajiv
Gandhi, son of the great lady Indira Gandhi,
who also believes i/ democracy, conducted
negotiations on Punjab. He made negotiations
with Assam. But both States went against the
Congress. It is nothing new to democracy. We
have accepted the verdict. You see Lok Sabha
today. There is no part of India which is not
represented in Lok Sabha. Elections are going
to take place again for Rajya ~Sabha this
month. Therefore, Congress
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believes in democarcy, Congress believes in
secularism, Congress be.ieves in the unity of
the people of India. The people of India
have given their aashirvad to the Congress
to rule the country. Our Prime Minister
promised a clean public life, a clean
Government.  And you can see for yourself
what has happened in A years. Birlaji was
saying that raids were taking place only on the
business  community. No; raids are taking
place not only on the business community,
raids are taking place on political personalities,
on the houses of big officials, of income-tax
officials, and so on. Therefore, Birlaji should
not feel that way. I know how the common
man is feeling. Rajivji believe in doing what he
says. [ can tell you, the Lok Adalat and the
Lok Pal Bills were introduced in the Congress
time. The other day some Opposition
friends were levelling allegations against two
Chief Ministers, Shri Bhajan Lal and Shri J.
B. Patnaik. Has any corruption charge been
proved? The Bhajan Lal issue was referred to
a High Court Judge and he gave his
judgment And Shri J. B. Patnaik in the last
Assembly gave a challenge and said the Lok
Pal Bill was passed in Orissa and if anything
was proved before it against him by the
Opposition, even if a single charge will bo
proved, he would quit the Government. But
nothing has been proved up till now. On the
contrary, what about NTR and Hegde?
There are income-tax dues of lakhs of
rupees from NTR. Only the other day it
'was declared in Lok Sabha. About Hegde even
our Congress people were thinking that he
was a demi-god, he is a very clean man. But
the High Court passed strictures against him in
the hotting case and he had to quit. We thought
he was a gentleman.  But within 24 hours he
came back as Chief Minister again saying'the
people wanted him. People wanted him, why?
Because, they knew without Hegde their party
would collapse and Hegde could manage
properly and bring money and distribute the
money among their members. But such things
have not happened in Congress, Even if a
doubt arises against any Congress Minister, he
resigns, whether at the Centre or in the States.
You must be seeing it yourself and that is
how the Congress believes in
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its principles. {Time-bell rings) 1 have many
things to say but since time is not there I shall
confine myself to only a couple of important
points. Price rise has been the hue and cry of
the Opposition now. Which prices have risen
in the Budget? It is the prices of the car, the
TV and the refrigerator. Opposition leaders
gave a paper statement that the Budget will not
heip the poor people. Can you tell me which
poor people are purchasing cars, which poor
people are Purchasing colour TVs and which
poor people are going in for refrigerators?
Therefore, I congratulate the Minister because
in this Budget he has not touched the poor
people. They ask why there has been a rise in
the prices of petroleum products. Enough has
been told by all the people concerned and by
the economists of India. But I will tell only
one thing, and it is regarding the execution part
at the lower level. The Government is taking
many steps to help the poor through various
development programmes and projects and
different kinds of subsidies are being given to
the poor. My only request is that the Govern-
ment should keep an eye at the lower level
where the people connected with these various
projects and programmes are working. The
Government should see to it that these people
work properly and the execution of the Plan
projects is done properly by these people. The
Government should keep an eye on the
officials at the lower level to see that they
function properly to implement the aims and
objectives of the Government.

With these words, Sir, I support the Motion
of Thanks on the President's Address. Thank

you.
MR. DEPUTY CHAIRMAN: Now, Mr.
Hukmdeo Narayan Yadav.
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SHRI SHANKARRAO NARAYAN RAO
DESHMUKH (Maharashtra): Mr. Deputy
Chairman, Sir I would like to support the
motion moved by Mr. Salve. 1 would not
like to referto all  sorts
of matters concerning all walks of life. Most
of them have been dealt with. But I would like
to draw the attention of this august House to

a very important matter in the Address.
At page 10, paragraph 47, it is stated:

"A comprehensive agriculture policy
will be formulated to promote an optimal
cropping pattern,, to improve water and
soil management, to increase productivity
of all crops, to enhance ihe incomes of
small and marginal farmers and to enlarge
our hard-won self-sufficiency in foodgrains
through higher production of oilseeds and
pulses. A time-bound action plan will be
drawn up to take the green revolution to
the eastern region."

Sir, all this concerns the farmers. In India,
practically 70 per cent of the population is
living in villages and most cf the farmers are
cultivating their farms in villages. But in 16
States and / Union Territories, lakhs of
farmers are facing very bad conditions. The
farmers whose lands are under the Urban
Celing Act, face a very bad situation. Under
the Urban Ceiling Act, a town is chosen and
an aglome-ration area is demarcated around
the town. There are about 34 to 40 villages.
All these villages are rural villages. But in the
aglomeration area or the lands falling within
the aglomeration area are shown as
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for the purpose of residential zones, indus-
trial zones, factory zones or lor any pur
pose other than agricuiture. This siiuation
arises. The farmer who holds the
land is entitled to only 2000 square
metres, which means one bigr!a.
If he has got a major son, he is also catit-
led to another 2000 metres. This is an-
other bigha. No minor children and
daughters are given any share. It would
be a wonder to the Government that he
cannot do any agriculture. He has 1o
close down his vocation of lifz which he
has been doing for generations. He loses
his rights of inheritance and he loses all his
rights, The law does not stop at that
The law goes a step further. The law
says: all right, now these lands arc vested
in the Government. You caa only take
according to the fixed price. And the
fixed price is not according to the market
price. It is much below the market rate,
Not only that. The law says you will get
25 per cent cash and 75 per cent at the
expiry of 20 years., God knows whether
the farmer wou'd be alive or his children
would be alive or his grandson would be
alive, Can a farmer take the 25 per cent
and go to a shopkeeper telling him to take
25 per cent today and that he would give
him the remaining 75 per cent after 20
years? He cannot run even a butcher's
shop or any other small shop. This is hi:
fate. These farmers are facing these prob-
lems. Therefore, this point has been mis-
sed or went unnoticed by the hon.  Presi-
dent or by the hon. Prime Minister and
the Government. Therefore, T most
humbly wish to bring this very serions
problem fo the notice of the Government.
Tt has affected Iakhs of farmers right
from the South to the North, from the
East fo the West. 16 States and 2 Union
Territories are facine this problem. For
what? For urbanising the area. And at
whose cost? At our cost. Tt is sharity a
somebody ~lse’s cost.  How is it possible
and (o whom are vou sivine the land. The
bogus socicties and  their  bmldere

thrivine wnan  it. Thay s0 on  bhuildin
after bnildine and the farmers are jost
concerned. T know some of the cases in
Maharashtra. A farmer had five acres of
land. He was given 2000 sq. mirs. for
himself and his  major son was piven
another 2000 sq. mtrs. Tt amounted to one
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acre. His minor children did not get anything.
And he was told, "All right, your four acres are
vested in the Government. We will tell you
when you get the price." In the meantime, the
land was given to some societies, and God
knows what these societies are. ~Where is
the verification that these societies are
honest? It is the bad state that the farmers
are  passing through. Therefore, I humbly
submit that a serious thought should be given
to this problem.  Otherwise, the raising of
the crops and the foodgrains and the socialistic
pattern may not be a reality. This all goes
against the ideas or the principles that we
enunciate. [ would again draw your attention
to a very serious matter. This is Section 42 of
the Urban Land (Ceiling and Regulation) Act.
It is a very peculiar Section. It says: "The
provisions of this Act shall have effect
notwithstanding  anything in  consistent
therewith in any other law for the time being in
force or any custom, usage or agreement or
decree  or order of a court, tribunal or other
authority." This means, this Act over-rides all
other Acts—the Act of Succession, the Act
of Inheritance, the provision of market pricing
under the Land Acquisition Act. Not only that.
Under Article 31A of the Constitution, proviso
(2) says that if a farmer cultivates his land
personally and if those lands are taken by the
Government, then he shall have to be paid mar-
feet price.  And this  Article 31A(2) s
included under the Fundamental Rights. And
this Urban Land (Ceiling and Regulation) Act
says that it can  override  the Constitution
also. This js very surprising. Therefore, |
submit that an injustice, most cruel and most
unjust should not remain on the statute book of
the country. There is onlv one thing left out.
Either you repeal the Act or if you want to
protect the interests of the farmers, then  you
pay them the market price and then only you
take the land. Those people will go and start a
butcher's shop or some other vocation. But
you cannot do this thing in this way. By one
way you say in your Address that, all right, we
have done so much for the farmers, and by
another way you tak© awav all his rrowrtv. all
his inheritance, and all ms vocational life.
There-

fore, my humble suggestion is that a serious
thought should be given !o this. And anything,
any Act which overrides the Constitution,
which overrides the Fundamental Rights
should not remain on the statute book. Thank
you, Sir.

SHRI PAWAN KUMAR BANSAL
(Punjab): Mr. Deputy Chairman, Sir, I rise to
support the Motion expressing our gratitude
to the hon. President for his Address
delivered to the :wo Houses of Parliament on
the 20th February.

Sir, we can today look back to the past one
year with a sense of genuine .satisfaction that
during this short span of time, the country has
marched ahead proudly in every sphere of
nation's life under the pragmatic and dynamic
leadership of Shri Rajiv Gandhi whom the
country was fortunate to have for guiding its
destiny at a very difficult time in its history.
When the present Government took-over, the
country was bedevilled by two seemingly
insurmountable problems of Punjab and
Assam. The Punjab problem had defied every
solution. The problem had, in fact, become
multi-dimensional. But not allowing his

thinking to be prejudiced or his 5 p.M.
vision to be clouded by deep

personal tragedy in the loss of Shrimati
Indira Gandhi, the young Prime Minister rose
to the occasion and demonstrated his excellent
qualities ot statesmanship and strong political
will and sagacity in arriving at a settlement
with the late Sant Longowal in a determined
bid to extinguish the fire engulfing the
strategic border State of Punjab and
threatening the other parts of the country as
well. Through the remarkably peaceful
elections that followed, the people of Punjab
expressed their ardent desire for peace and
normalcy in the State. The installation of a
new State Government gave rise to a feeling of
hope and expectation that the hardworking
Punjabis would henceforth be allowed a
congenial atmosphere to work for the State's
prosperity and the nation's unity but
unfortunately the forces of disintegration aided
and abetted by hostile foreign powers are at
work again and there is a spurt in the incidents
of violent. This is a cause of grave concern for
every right-thinking citizen. We fervently



629  Motion of Thanks on [ 4 MAR. 1986 ]
hope that the State Government rises to the
occasion and acts courageously to isolate ihe
elements which are bent upon ransacking the
State and tear apart the fine fabric of nation's
unity and integrity.

Sir, the end of violence and the return of
democratic processes was the moving spirit in
which the Punjab Accord was signed but we
are hurt and dismayed to see that the present
Akali Governmeat has so far not realised their
responsibi ity towards the people and daily
innocent people have to sacrifice their lives a!
the hands of the extremists and the terrorists.

The scourge of communaiism which has on
umpteen occasions taken a heavy toll in the
form of life and property and bruised badly
the Indian nationalism has to be fought with
al' our might. But for that a concerned effort
by all the political parties and opinion-makers
is imperative. And, for this, I would urge
earnestly the opposition parties to give up the
path of confrontation, to give up the
organisation of bandhs and work unitedly for
building up of a strong India. To the
Government, [ urge to raise a national security
force to protect the life and property and to act
as an impartial peace-keeping force.

Sir, it was again by his sincerity that Shri
Rajiv Gandhi was able to convince and win
the agitationists in Assam as well and gave
the countrymen an Independence Day Gift of
peace and reconciliation* in the form of the
Assam Accord.

One of the very early tasks to which the
Government addressed itself was to cleanse
the public life and in this direction the Anti-
Defection Bill was introduced and passed and
ever since then there has been a consistent
fight against corruption in every form.

Sir, the publication of a Status Paper titled
Challenge of  Education—A Policy
Perspective and the ca'l for an open debate on
the education policy resulted in a meaningful
national debate on the subject and
strengthened the concept of participatory
democracy. It was again with this idea of
involving the public in policy formulation that
the document containing the long-term fiscal
policy was issued and sug-
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gestions invited on the Central Budget for the
year 1986-87.

Referring briefly to the education, it was
indeed very heartening to tearn from the
present Budget that a big boost has been
sought to be given to education with an
allocation for the next year being 59 per cent
above that of the past year.

We have always believed that religion
cannot be a unifying force. If that were so, we
would not have seen Bangladesh separating
from Pakistan or the incessant war between
Iraq and Iran. On the contrary, culture has
always played that role and it is heartening to
note that the Government has set up seven
zonal cultural centres in the country and I ani
sure these centres would help, as the President
has said, to promote a sense of cultural cohe-
sion and that these centres would project the
rich diversity of regional cultural traditions
and their underlying unity.

Sir, the world economy today is facing a
deep crisis and the developing nations have
sunk deeper in the quagmire of debts. In this
environment we have maintained a steady
pace of progress and the nation is really on the
move. We have an ambitious Seventh Five-
Year Plan and have set for ourselves high
targets of poverty alleviation, more schools,
more potable water for villages, more power,
more and better roads and in fact an al-round
perceptible progress. These measures, I am
sure, would ultimately help us in building for
ourselves a strong, self-reliant and a modern
economy.

We find that the foreign policy which the
country has followed during the last 38 years
is, in fact, the reflection of the various
resolutions which the Congress adopted at its
various historic sessions during the decades
preceding the Independence and our
commitment to promotion of non-alignment,
peace, nuclear disarmament, friendship and
co-operation between nar tions and the
establishment of a just world order are again
reiterated by the present Government. The
Six-nation summit which was presided over
by our Prime Minister, Shri Rajiv Gandhi,
resuHed in bringing out and proclaiming to
the world
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[Shri Pawan Kurnar Bansal] the Delhi
Declaration of 1985 which called upon the
nuclear nations to freeze nuclear arms race
and go in for a comprehensive nuclear
weapons test ban tieaty. Our active
participation in SAARC was a~ sincere effort
by us to allay the fears of our neighbours that
India means well and wishes well to all our
neighbours and to all freedom-loving
countries of the world.

The Prime Minister with his innovative
approach to modernisation of agriculture and
industry and effective monitoring of the plans
and administrative performance is sure to lead
the country on a path which would find all of
us overcoming boldly a variety of hurdles and
march firmly and securely for strengthening
our secular and democratic institutions and at-
tain our goal of social justice.

SHRI S. W. DHABE: Mr. Deputy
Chairman, in the Presidential Address, the
most important thing which is missing is about
regional imbalance. It has been stated in para
24 that fulfilment of the Plan requires total
commitment and determination to mobilise
adequate resources for investment. Further, it
has been stated that they are taking up tht
National Rural Employment Programme and
other anti-poverty programmes. But Sir, even
if these anti-poverty programmes are imple-
mented, unless there is a policy on balanced
development of all regions, poverty cannot be
eradicated altogether. Balanced development
of all regions does not merely mean one State
or the other. It is a failure of our planning
process that market forces have succeeded in
bringing about islands of prosperity like
Bombay, Calcutta, or Madras. Take, for
example, the biggest State in India, U.P.,
where eastern U.P. is backward. The same is
the case in regard to Bihar, Madhya Pradesh,
Mabharashtra and other States. Many parts are
not developed. On the other hand, they are
economically backward. The other day, Shri
Kalp Nath Rai mow Resolution in this House
in regard to eastern U.P. He pointed out that
the standard of living of the people in these
areas is poor and he demanded that the back-
wardness of this region should be removed.

The Vidarbha area trom where I come, is
backward. Though Maharashtra is called a
very progressive State, die concentration of
industries is only around Bombay. Seventy per
cent of the industries io Maharashtra is located
in Bombay city and nearby areas; 49 per cent
in Bombay, 10 per cent in Pune, 11 per cent in
the district of Thane. So far as the nine
districts of Vidarbha are concerned, it is less
than 8 per cent. In the land of Mahatma,
Wardha district, it is very less, 0.42 per cent.
The same is the story in the case of Ycotrnal,
from where the ex-Chief Minister of
Maharashtra Late Vasantrao Naik hailed 0.74
per cent. Akola 0.78 per cent. In Marathwada,
it is 0.31 per cent and in Osmanabad, it is 0.21
per cent. Under the planning process of the
Central Government, they consider State as a
unit. The State level planning process in my
State up to 1974 has resulted in a lot of
inequalities and, therefore, district-level
planning through DPDCs was thought of.
Even here, it was found that many irrigation
schemes could not be taken up and many
schemes were left out. The result is, neither
State-level planning nor district-level planning
has been a success. When the Maharashtra
State was formed, article 371(2) was enacted
and it was proposed that there should be
statutory development boards for the Vidarbha
as well as Marathwada areas. These Boards
have to be constituted by the Central
Government. The Maharashtra Legislature
passed a Resolution as far back as 26th July,
1984. It was a unanimous Resolution that
development boards should be constituted to
eradicate economic backwardness. The Reso-
lution was sent to the Central Government for
implementation under article 371(2). When the
matter came up before this House, on 3rd May,
1984, the then Home Minister, Shri P. C.
Sethi, informed the House in replv to my
question and to the questions of Shrimati Saroj
Khaparde and Dr. Najma Heptulla, that these
boards will be constituted immediately and
that they were only awaiting the opinion cf the
Mabharashtra Government. It was specifically
stated and an assurance was given in this
House that the Centre is in sympathy with the
demand and that these boards will be
constituted. Maharashtra
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Government sent the recommendation  in
August, 1984. Since then, the Central
Government is sitting tight on this. The
Home Minister said in this House on
the 27th of last month thatthis is
still under consideration. They make a
statement here and  there that they are
consulting the Governor or th, Maharashtra

Government, but actually it is all
sidetracking  the  whole  issue.  The
responsibility squarely lieson  the

Central Government to constitute
these Boards. Constitution of
development boards  has become a

very emotional issue  in Vidarbha and
Marathwada. Any further delay in con-
stituting the boards will only destroy the peace
in those areas. Confrontation is inevitable. I,
therefore, warn the Government, not to
allow the patience of the people be lost. It is
not a demand in particular, it is a demand
for development of the masses. As you know,
Sir, it was easy to fight for the freedom of the
country but the battle for  development is
very difficult. When the people are yearning

for development, why should the
Government come in their way? 1,
therefore, appeal to the Home Minister and

the Prime Minister that they should not play
with the sentiments of the Vidarbha and
Marathwada people in setting up the
development boards.

Then. 1 have heard some of the speeches
here on the question of national integration.
This is a very important question. We want a
secular country. Some of the Members who
spoke earlier showered praise on the hon.
Prime Minister for Punjab and Assam
Accords. But to my mind no steps have been
taken for real national integration. Paragraph
8 of the Presidential Address says: "The rec-
constituted National Integration Council will
have to act decisively and systematically to
strengthen secularism." What is the danger to
us? Internal danger is greater than the external
danger to our country. It is admitted there
without mentioning Kashmir. It says:
"Communalism continues to pose a serious
threat to national unity. It is being reinforced
by religious fundamentalism and fanaticism."
Communalism whether it is in the majority or
in the minority is a danger to our country.
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Communal threat is the same at all places,
whether it is Bombay or in any other place,
but the whole difficulty is that the
Government is not taking effective steps to
contain  fundamentalism, fanaticism or
communalism. Sir, communal riots took place
in Kashmir. Communal riots were not limited
to Jammu, they were there in Anantnag aiso,
but no steps were taken to protect the lives of
the people. While Dr. Farooq Abdullah,
popular leader of the opposition there, went
from place to place to meet those who were
affected, who lost their kith and kin, Chief
Minister of Jammu and Kashmir was just
sitting ia his bungalow in Srinagar, he did not
move out of his house. No steps were taken.
In Kashmir, Chief Minister Shah is merely
known as 'Curfew Shah'. He only wants to
rule Kashmir by curfew. Thei statement of
Mr. M.M. Khajoria, Director General of
Police has appeared in the Kashmir Times of
24th February, 1986. I quote:

"The director general of police Mr. M.
M. Khajoria, said here today that the hand of
Jamaat Islami was evident behind the recent
communal disturbances in Anantnag district...

Replying to a question, Mr. Khajoria said
that though violence had taken place in
several Anantnag villages it was not at
large scale. However, the attacks on
minority community were organised and
that alone was sufficient indication of the
involvement of Jamaat. The Jamaat Islami,
he said, was the on'y well-knit in Anantnag
District with regular cadre and in a position
to organise such violence."

(Time bell rings). 1 am finshing. Therefore,
when the Government knows that these are
the communal forces working there. When
Government knows that extremists are having
camps in Kashmir, when we  read in the
newspapers that

'Pakistan Zindabad' slogans are raised in
Kashmir by some sections of people, what is
the Government's answer? The answer

is that a democratic government which was
working there has been dimissed by planned
manipulation and a defector Government has
been brought which has no
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[Shri S. W. Dhabe]

courage to meet the communal situation. I
therefore demand that it is high time that the
present government is dismissed and the
popular government is restored in Kashmir.

Sir, there are two other points which I want to
make. One is about the education policy. In
paras 14 and 15 of the Presi-lent's Address, it
has been stated that Government has issued
"The Challenge of Education" policy
document and it is further stated that steps are
being taken to evolve a new education policy
which will be very important from the national
perspective. It will involve all the people and
cover all departments of educational concept. In
this document on education policy, I am
surprised that there is neither a mention of
physical  education  nor sports. Without
physical education and sports, it is not
possible to have a national policy on
education.  If Government wants national
integration and communal peace, the sports can
.Uso play a big role. By mass participation in
sports, community life is developed and
brotherhood is fostered. Even today there
is no physical education census. We do not
know how many schools have got playgrounds.
One report 20 years back said that 36 per cent
of schools had no playgrounds. Even census
about how much equipment is required, how
much money is required, how many Sports or
physical Education  Officers are  there and
how many are required is not available. There
fore, my suggestion to the Government is that if
it wants to plan really for physical education
and sport, it must plan systematically and
scientifically by making a census and then
allocating funds.

Lastly, the point which I want to make is
about the news ageneies staff. It is very
unfortunate that on 7th January, 1986, the
Information and Broadcasting Minister issued
an order stopping subscription to the
Hindustan Samachar and Samachar Bharati—
the only two Hindi language news agencies.
This has rendered 270 persons jobless. Some
of them are very eminent journalists, their
whole life having been spent in this field.
What is the Government's reply to this? They
are only

encouraging PTI to open a  new Hindi
language agency. A language agency does not
merely mean Hindi agency. There m Marathi,
Telugu, Kannada, Bengali, Malayalam
language—so many languages for which
language agency is necessary. Instead of
doing their own work and responsibility, I am
surprised to find that our Information and
Broadcasting Ministry has stopped the
subscription to these two language news
agencies. And the Government itself is
incurring loss to the tune of Rs. 50 lakhs by
way of rental for teleprinters etc. I, therefore,
suggest fo the Government to take up this
matter seriously, call a meeting of the represen-
tatives of Information and Broadcasting
Ministry, Communication Ministry, Labour
Ministry and solve the problem of these 270
journalists. At least it can be treated as sick
industry and they can give them alternative jobs
or absorb them in Government of India, All
India Radio or Information and  Broadcasting
Department. Let it not be said that these agen-
cies which were started by very eminent persons
and were developed by their labour and
sacrifice are being forsaken by the Minister
without  providing any help to them. Thank
you.
mer

SHRI VISHWA BANDHU GUPTA (Delhi):
Mr. Deputy Chairman, Sir, I rise to support the
motion moved by Mr. N.K.P. Salve to thank the
President for his Address to both the Houses of
Parliament. Sir, my honourable colleagues from
this side of the House have already spoken a
great deal about the achievements of our
Government and our party. The honourable
President was pleased to give a bird's-eye view
of our present state of I economy, our present
state of development in science and technology,
our aspirations and what we intend to do in the
future. Therefore, Sir, 1 shall not dwell much
upon these aspects. I would only like to raise two
or three different points to which my honourable
colleagues on the other side referred.

One of the points raised by Mr. Dhabe was
about news agencies. Sir, we agree that the
media is an extremely important part of our
democracy, but I was surpri- ' sed that Mr.
Dhabe did not refer to th*
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freedom of press enjoyed in our country. I
would like to point that India ia one of the few
countries in tho world which bas complete
freedom of press. Our system is extremely
effective in bringing to our people all the
information of an open society. Sir, in this
matter we can be justly proud of our
achievements but, therefore, it also becomes
necessary that we should adopt measures for
the rapid growth of both tie newspapers and
the electronic media. This is very important
for development and therefore I should like to
point out that some of the factors that are
being faced by the newspapers, particularly in
terms of the high prices of * newsprint, could
be reviewed and re-considered. I think it
should be possible for the Government to
improve the productivity of our paper mills
and try to make the newsprint available to the
newspapers at cheaper rates.

Sir, while talking about the media, the
importance of the electronic media, par-
ticularly TV and radio, must be borne in mind.
When we talk of the 21Ist century and the
future of this country in the coming 15 years,
it is certainly important that the electronic
media is also going to play an extremely
important role in the development process to
shape India from a developing country into a
fully developed country. It is our intention, as
declared by our worthy Prime Minister as well
as our President, to be in the forefront, in the
front line, of the development of science and
technology. We want to have a modern
society, we want to have a better life for our
people, and in order to achieve this it is
important that we should build a scientific
temper in our country which means that we
have to bring science to the common man to
make science and research related to solving
the problems of the common man and not of
industry alone. Industrial science is progres-
sing very well.

As you know, we have had great ac-
hievements in space. Today we hav, our
satellites going round the world and we have
communications through them. There is going
to be a communications explosion in the
whole world and we shall also ba part of it.
The question is that tha
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software to make it possible for our people to
see and understand the process of
development, to have a better life, to have
better health, to have better information and
also entertainment is extremely necessary. I
would like that th© Ministry of Information
and Broadcasting prepare a comprehensive
media policy and further this process. Sir, the
other thing that I would like to refer to is the
efforts made by our Prime Minister in getting
the neighbouring countries to be more closely
connected with us, to live with, us as friends
and almost as a family. As you know, Sir, the
SAARC has brought this possibility closer to
us than before. This initiative has brought the
possibility that we can develop very close and
friendly relations with our neighbours. This is
an area which again, Sir, would be extremely
important, and 1 would suggest to the
Government, through you, Sir, that more
cultural and scientific and other methods
should be found to have much closer
relationship with these countries so that the
whole region can grow towards a more
developed society.

Sir, the third thing that I would like to point
out for your consideration ts that our efforts
should be, whatever we do, to do it in an
excellent manner. Sufficient emphasis is not
laid today on pride of being Indian. This was a
matter referred to by the Prime Minister in his
speech recently. I think we must be proud. We
must try to do things in such a way that we
come to the same standard or a better standard
in whatever we do in the world, whether it is a
small thing or a big thing, in an excellent
manner, so that we can be justly proud of our
great heritage and our great future. Sir, I
would like that a comprehensive plan is made
for developing a sense of pride in our people,
especially in our young people who need a lot
of guidance in this process to look forward, to
have an open, wider vision of our society, of
our country, the cultural heritage as well as the
future which is awaiting us.

Sir. this brings me to the point of sug-
gesting that the younger people need very
special attention in our country. The President
has referred to the youth affairt-
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[Shri Vishwa Bandhu Gupta] Sir, in this I
would like to request that greater emphasis
should be laid on aviation and aero-sports and
things which are in space. In the future this
will prepare our coming generations to be
more prepared for the society in which they are
going to live. Sir, the coming society is going
to be a society ruled by computers, a society of
space, of space stations, of the spin-offs from
the space. I think it ia very important that our
colleges, our schools are prepared to impart
education under the new education policy in
such a way that our young people, boys and
girls are ready for the future in a better way.

Sir, as I said in the beginning, I have no
intention of inflicting a long speech on the
House. But I should like to say that the hon.
President had given such a wide picture,
within a periphery in such a manner that he
talked about our achievements. The party
under tho leadership of our Prime Minister has
taken very bold steps, Sir, in the last one year,
to give a new direction, a dynamic direction, to
our society and our country. And I am sure that
we can move with great faith and hope for
the futurs of our country.

Thank you, Sir.
MR. DEPUTY CHAIRMAN: Mr. Sagar
Rayaka. It is a maiden speech.
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MR. DEPUTY CHAIRMAN: Mr.
Sukomal Sen. The time allotted to your party
is two minutes.

SHRI SUKOMAL SEN (West Bengal); Sir, 1
will speak on one point only. Th» President's
Address has disappointed m» at least in one
aspect. I do not want to
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louch the other aspects. But I will lalk of one
aspect and that is the unemployment situation
in the counlry. The unemployment situation in
the country is taking acute dimensions. I feel
disappointed that the President's Address is
silent on this problem which is dividing our
country into two blocks. What is happening
today in Gujarat on the question of job
reservations is indicative of what is going to
happen in the rest of the country if we cannot
solve the problem of unemployment with a
short span of time. Now the total number of
unemployed youths who have registered their
names in the employment exchanges stands
today at 2,62,69,000 as per the reply to an
Unstarred Question given in Rajya Sabha on
26-2-1986. So, this unemployment of more
2,62,69,000 is a veritable danger to our
country's unity, so to say. What is happaning
on the question of job reservation, whether in
Gujarat or in Madhya Pradesh or elsewhere?
Unless we solve this problem immediately, it
may inflame the country. Today we find it in
Gujarat, in Madhya Pradesh: tomorrow it may
spread to other parts of the country. Do you
think the problem can be solved only through
job reservation? No. I do not think it can be
solved through job reservation. It can only be
solved through rapid industrialisation. The
President's Address is silent on that point.
Unless and until there 1is wvapid in-
dustrialisation in the country, unless and until
many industries come up rapidly, to absorb
these unemployed people, the problem cannot
be tackled.

Then there is another demand of the
working class, of the trade unions. So long as
these unemployed boys remain unemployed
they should be given an unemployment
allowance. On that demand also the
President's Speech is silent. I would, therefore
request the Government to pay more attention
to this problem of unemployment so that it
can be tackled on a war footing. Immediate
measures should be taken to see that the
problem is solved in a phased manner. In the
Seventh Plan document this problem has been
touched but i here is no indication in the
Seventh
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Plan document that by the end of The Seventh
Plan this unemployment pioblem will be
reduced, or, if reduced, what its dimensions
will be.

Sil-, J have many points to make but I do
not want to dilate on them. I would only once
again request the Government to pay more
attention to this particular problem as
otherwise the country is going to face a big
danger from the army of unemployed youth.

SHRI V. NARAYANSAMY (Pondi-
cherry),: Mr. Deputy Chairman, thank you
very much for giyjng me this opportunity to
speak on the motion moved by the honourable
Shri N. K. P. Salve on the President's Address.
The President's Address can be divided into
three parts: The first part relates to the policies
and programmes of this Government in the
previous year, 1985-86. The second part re-
lates to the achievements made by this Gov-
rnment. And the third part refers to the policies
this Government is going to implement in the
ensuing period. Greater emphasis has been laid
on. the agricultural sector. We have seen that
with the untiring efforts made by our
honourable former Prime Minister, Shrimati
Indira Gandhi, bringing in scientific
cultivation, we have achieved self-sufficiency
in agriculture, In the last year our target was
125 million tonnes of foodgrains, and this year
we are expecting 150 million tonnes. I would
like to refer to the President's Address on the
reclamation of lands which are lying fallow
and waste and which are arable in the rural
areas. When we go round Madhya Pradesh,
U.P., Tamil Nadu and other southern S:ates,
observed by our friend the honourable Shri
Hanumanthappa, that only 30 per cent of the
land which is being utilised for agriculture, is
feeding 70 per cent ot the population. Now a
Waste Land Development Board has been
formed. According to the assurance given by
this Government last year, this Board has to
reclaim arable lands which are not being used
for cultivation so that production will increase
and the target of our country which expects
150 million tonnes this year, can go up to more
than 175 million tonnes.
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J would also tike to refer to the new
Education Poiicy being discussed now.
We had also occasion daring
6 P.M. the last session to discuss the
new education policy. In this
connection, I would like to say that
lakhs and lakhs of persons who have
finished their graduate and post-graduate
courses are not in a position to get jobs.
Though we are having the policy of
bringing in the unemployed graduates
under the self-Em Scheme, the
Government is not In a position to employ all
the people. We believe that the educational
policy which ihe Government has been
following so far is the root cause of ihe
unemployment problem whicii our youths are
facing today. Thereiore, the .ernment
thought il lit io bring in the new educational
policy lor ihe purpos giving more
employment opportunities to all those
persons who have been nu I going training in
the technical and scientific fields. Therefore,
this policy bas to be I by all the Members ol
this House and also the public. The public
also were given an opportunity to give their
opinion.

Now, Sir, T would like to come ti
new textile policy which was announced by
this i nt. It focusses i:s a
mainly on the handloom sector . Lakhs of
people who have not been given protection all
these years have been give:' ui der this polic)'.
Provident fund schiemes have been
introduced for them. In The field of textiles,
modernisation of the machinery is the most
important thing. I rnisation oi' the machinery
has not i>r long and the industry is not in a
position io use the old machine:y and this is
the root cause for the loss ia production and
attention must be paid to this. Therefore, it is
a welcome measure which has been brought
forward by the Government.

Corning to the 20-Pqint Programme, which
has been announced and which hrs n
implemented by the Government, I would
like to offer a suggestion paricularly with
regaid to the NREP, IRDP and RLEGP. In ali
these programmes, which have been giving
benefit to the rural masses, you will see one
thing. You will find

that they are overlapping. In (he States, the
State Governments are finding it very
difficult to implement these programmes
because of this overlapping. Therefore, this
has become a very difficult task and the
Government has to give Che necessary
guidelines for the purpose of proper im-
plementation of these programmes.

Coming to national integration, our President
has put more emphasis on national
integration. Now, Sir, we see in our countiy
communalism, casteism, regionalism,
religions forces, separatist forces, etc. are
trying to disintegrate the nation. We had the
Punjab elections and we had settlements with
regard to Punjab and Assam. We had the
elections in Assam also. But we have lost the
valuable lives of our greatleuders in the
process of maintaining national integration
and the integrity of this country. We lost the
valu-ab'e life of Mahatma Gandhi and we
have lost the valuable life oi our great leader,
Shrimati Indira Gandhi, who tried to keep
counlry united and secular, In spite of this,
we find that in certain States like Uttar
Pradesh, there is a communal issue and in
Jammu and Kashmir there is a communal
problem and we also find diat communalism
is trying to take its own shape thereby
disintegrating  the  nation.  Therefore,
untiring efforts aie to be made by all the
political parties for the purpose of keeping
this counlry united and fur the development
of this counlry.

( Dnring to our foreign policy, 1 would say
that our honourable Prime Minisler visited
many important countries like the USSR,
USA, UK, France, etc. He has also taken the
lead in announcing sanest South Africa and
he has been praised and appreciated for bis
foreign policy by these countries, In this con-
nection, I would like to refer to the U.K.
which was in two minds on this question,
whether to support The sanctions againsl
South Africa or not. But. this country has
been persuaded by our Prime Minisler and
now the UK has also joined the main slream.
This is one' of the achievements which our
counlry has made tUvough oin honourable
Prime Minister so far as our foreign policy is
concerned. In this connection, I would like to
mention that the
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Sri Lankan issue is a burning problem. My
honourable friend, Shri Gopalsamy, spoke
today in the morning on the issue of the Sri
Lankan Tamils and he was accusing this
Government. I would like to remind the
honourable Member of one thing though he is
not here in this House just now. This morning
he said that he belongs to the DMK Party.
This party is a regional party in Tamil Nadu.
In the middle of 1975, the Tamil Nadu
Government led by the AIDMK leader Mr.
Ramachandran, and the Pondicherry State,
ruled by Congress (I), called at the political
parties to suggest to the Centiai Government,
to inform the Ceniral Government, about the
policy they are going to adopt in the Sri
Lanka problem, towards the hardship to the
people of Tamil Nadu and Pondicherry,
because more than 2 lakhs people had been
given protection in the two States. But 1 am
pained to say, Sir, that the DMK party which
my learned friend Mr. Gopalsamy is
representing in this House did not participate,
they did not give their views, "they did not
give their suggestions. Such a party is flow
giving the impression that they are the
saviours of the Sri Lankan Tamils. The DMK
party is now staging a drama before the public
and also inside this House. They have done
nothing for them. They are simply exploiting
the situation. This is not a national issue; it is
an international issue. When there was a
large-scale massacre and killing in Sri Lanka,
our hon. Prime Minister, even without
bothering about our relationship with Sri
Lanka, went to the extent of telling the
Jayawardene  Government, that these
atrocities and killings very much pained India
and our country will not tolerate them.
Therefore, our foreign policy has been much
appreciated. I would like to submit, Sir,
regarding the Tamil people who are living in
Rameswaram, who had gone for fishing, they
have been killed by the Sri Lankan troops and
navy. [ would, therefore, request the
Government to take steps for the purpose of
protecting the lives of people who are living
in Rameshwaram. I would also like to urge
upon the Government to

take immediate steps to solve this problem
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and for the purpose of settling the dispute
between Sri Lanka and the Tamil group.

Sir, I would now like to say only a few
words about the public sector. Sir, we find
that it was running at a loss. Thera are several
factors for it. In the President's Address, at
page 11, it is stated that the cost of
production should be reduced, skills should
be maintained and new technologies be
adopted for the purpose of more production
and reducing the cost of production.

Therefore, Sir, the President's Address vei-
y much focusses on the policies of the
Government, implementing the programmes
of the Government, and therefore, I support
the Motion of Thanks on the President's
Address, and thank you very much for having
given me this opportunity.
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SHRI MAHENDRA PRASAD (Bihar);
Mr. Deputy Chairman, Sir, I rise here in
support of the Motion of 1 hanks on the
President's Address.

Sir, some serious development durin;: the
recent years in India are extremely disturbing
and distressing. Stability ts a dire necessity
for unity and stability 11 a nation is pre-
conditioned by stability and smooth
functioning of its Governmsnt. The stability
and strength of our Governm-nt in India is
determined by the num-

I of seats that the party in power has got in
both Houses of a Parliament. As we all know,
the members of the lower H; are directly
elected by the people of India while the
Members of the Upper House, that is this
House, are elected indirectly by the Members
of Legislative Assemblies of the Slates.

Sir, the recent trend shows that a single
party has got its members elected sufficiently
in large numbers by the people of India to the
Lower House. But the election to the State
Assemblies, which in tarn elects the Members
of the Upper House, have shown different
results, that is the elections to the Assemblies
of different Stales have brought different
parties to power in different" States, with the
result that today almost in half of the
Assemblies of States the party that is ruling
the Centre has got no majority. Tn these
States, different regional and _other parties
have got majority in different States. If the
same trend continues and more and more
States fall out of the hands of the ruling party
in the Centre, which ever may be ihe ruling
party in course of time, it will result in a
serious crisis because then the party in power
in the Centre will have majority in the Lower
House, while it will
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fail to have the required majority in the 'Other
House. Sir, sometime I shudder to think as to
how will a Central Government function if this
Government is of a party whicii is newly
formed and which has been suddenly voted
to power in a parlia-iv ntary ele .-tion and if
this new party happens to have not a single
member in the Rajya Sabha tend if the next
biennial Rajya Sabha election is away by an
year or two.

Sir, as we all know, no Government can
function without having majority support in
both the Houses. To run the Government,
several legislative measures have to be taken,
requiring passing of such measures by both
the Houses. Passing of a Biil in one House but
failure of its passage in the other House will
make the Government stand stiil. Such a
situation v.ili bring a constitutional crisis
which will tail the Government making It
unstable and .an unstable Government brings
instability to the nation which in turn brings
disunity and disintegration. 1 can see such a
serious situation rising not in a very distant
future, if the present trend continues. Pa-
cautionary measures must be taken right mow
to avert an inpending disastar
before it is too late.

I or ihe consideration and pondering by the
Members and the Government I humbly put
forward the following suggestions:

We are all Members of this august House
and to protect the honour and dignity of this
House is our solemn duty. But we are all
basically duty-bound to serve the nation and
to preserve the unity of the country. The two
Houses of Parliament have its utility only if
they serve the people of our nation.
Maintaining the unity of the nation is the first
and foremost duty of every Indian including
the two Houses of Parliament and their Mem-
bers. If any hinderance is caused to the
maintenance of the unity and integrity of the
country by constitution or even existence of
any House, the question is whether it is at all
desirable to keep any such House in existence.
The imminent constitution of the Upper
House and thought of probability confronts us
with this horrible question.
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But probably there may not be the need to
take any such harsh measure and in view of
the glorious history and brilliant past record of
service and contribution to the nation of this
august House we can amend and cure the
ailment e,ven or only with the introduction of
new mode of constitution of this House and
qualifications of its Members, and as such my
suggestions are, as follows. Number two:
Members of the Upper House or at least 50
per cent or so of the members of the Upper
House should be elected by th© members of
the Lower House. Number three: Adoption of
any such measures or method or mode in
redetermining the qualification of the
membership of Upper House in such a way so
that it ensures majority in the Upper House to
the party in power in the Centre. Number
four: The Upjet House should be converted
into a body where it will have only the
advisory role, although such a step will not be
a proper change. Number five: Any other
measure so as to see that the Upper House
does not unduly come in the way of smooth
functioning of the Central Government which
has been voted to power directly by the
people through its majority in the Lower
House.

Sir, in view of the electoral results of
different State Assemblies, more especially in
view of the recejjtj?roblems reflected, in
Punjab and elsewhere, it is absolutely clear to
me that amalgamation of the federal system
and unitary system in Tndia has outlived its
utility and we must do something to cure this
crippling element by doing away with it in my
view, federal system of America as enshrined
in our Constitution and go in for only the
unitary form of Government, as is also
enshrined in our Constitution.

Sir, our Constitution-makers in their
collective wisdom opted for amalgamation of
the best of the American and English systems.
But, I am afraid, in the process, as our
experience shows and as is the worst fear
lurking, we have landed in the worst of the
two. We must do away with the impurities of
th, two and go in for the purity of the one. We
i»ust discard federal part of the governance
and retain only

and purely the unitary form of government to
bring cohesion and unity in the country.

Under the system of unjjary form of
government, as envisaged by me, State As-
semblies and Council* and the constitution of
the States on linguistic and the present big
territorial basis, will cease to exist and in place
of the present States, some two hundred or
more or less number of administrative
territorial units like the present districts or
commissionaries will be created. These newly
created territorial units will not carry” the
nomenclature of State but will be known by
different name. These two hundred or: more
territorial units—number to be determined—
will act as something like municipalities or
district panchayats or something like that to be
determined after thorough discussions and
deliberations. The territory of these units will
be determined not according to language and
region but according to administrative and
economic requirements to suit alround
development of the units. Under such system
there will be no State Governments because
the States wil! cease to exist; there will be
only one Government and that Government
will be the Government in the Centre. The two
Houses of Parliament will exist. The basis or
system of election to the Lower House will be
as it is today. The basis of tha elections to the
Upper House will be determined after
thorough  discussions, deliberations and
debates. Sir, let us break the States if we want
to break disunity and disintegration of India.
Sir, this is my persona! view and I hope I have
raised no controversy.

The Government rightly accepts and en-
visages danger to national unity when it says
in the 8th para of the Presidential Address
that communalism continues to pose a serious
threat to national unity. This acceptance
augurs well in the sense that the Government
recognises the danger and is alive to fight and
find a solution.

Essentially, the tenets of every religion are
the same. No religion preaches violence.
Wars and battles might have been fought and
won and lost between the kings and
emperors of theto communities
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during the last over a thousand years, but it
was fought not on communal lines; it was tha
result of the inordinate ambition of a king
incidentally belonging to a particular
community to dominate and subjugate over
another king belonging incidentally to other
community. Such wars in India were not
fought on communal basis. Man Singh was
the Chief Commander of Emperor. Akbar and
seve-taV Muslim warriors manned important
positions in the army of Rajput and other
kings. Communal violence was introduced in
India as a conspiracy.

India should not lose sight of the stark
reality as to how in the second quarter of the
century, during the struggle for Independence,
when the British empire in India started
crashing, the seed of dissension and mistrust
was mischievously and calculatedly, and as a
part of British policy of divide and rule, was
sown by British imperialist conspiracy,
between Hindus and Muslims and how a very
well chalked out condition was created where
the hearts of brothers were deeply divided
communal lines and brothers were made to
slaughter and shed the blood of brothers in
communal violence finally compulsively
resulting in carving out the limb of Pakistan
out of the great body of India. The story cf
communal violence did not end witli the
creation of Pakistan. It continued and was
pursued with greater vengeance and more
intensity both as a part of British revenge and
teaching of lesson to the mainland of
undivided India, and their leaders who
successfully fought British imperialism and
also as a- part of a very carefully thought out
political strategy by Pakistan to drive
religious minorities out of Pakistan so as to
mar and exterminate for ever any chance in
future of any unity among religious
communities and also to stop any undoing,
even in the distant future, of the division of
the country. People of religious minorities in
both wings of Pakistan were consciously and
consistently slaughtered in communal vio-
lence inspired, encouraged and eulogised by
top leaders and .political strategists of
Pakistan on the lines- of path shown by their
foreign incubators, foreign the minorities in
Pakistan fo leave their home and
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hearth with the intention to mar any chance
of unity among religious communities ....

MR. DEPUTY CHAIRMAN: Mr.
Mahendra Prasad, your time is up. Please be
short and try io conclude.

SHRI MAHENDRA PRASAD.:. ..and
the two countries and to prove the truth of the
untrue basis on which the country was
divided as also to draw a permanent deep
rupture among the hearts of the two com-
munities. Agent saboteurs were also sent to
India—and those aheady present in India
were provoked—to indulge in communal
violence in India with the identical intention
and motive. Their machinations were so well
planned and accurate that even the towering,
pious and secular to the core of heart
personality like Pandit Jawaharlal Nehru was
not able, to cure and permanently stop the
eruption of communal violence in India. The
amount of blood that has been shed in
communal violence in this continent during
the last fifty years might not have been shed
anywhere and at any time in the history of
humanity.

The days that we have been passing for
sometimes now have been the days most
difficult in the history of independent India.
The unity, integrity and even Independence of
India had never been threatened before as it
has been for sometime now and today. India
must awake and. arise to the occasion and to
the reality. India must not lose sight of what
she has done all these years after
Independence—the pursuance of a value and
the pursuance of an independent foreign,
home and economic policy and enjoying the
world prestige of the victory in war ovet
Pakistan, a partner of a mighty military
alliance, thus angering and incurring the
wrath and revenge of a nasty neighbour and a
group of powerful countries.

MR. DEPUTY CHAIRMAN: Please
conclude.
SHRI MAHENDRA PRASAD: India

should always remember that this group of
might powerful, countries will never allow
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[Shri Mahendra Prasad] India to live in
peace and progress for reasons of revenge and
punishment io disobedience. The day India
becomes obi of this reality and loses her guard
because of this oblivion, India will lose its
freedom, unity and integrity; India will split
into pieces. The day India starts trus in
disregard of its history afte." Independence,
the sovereignty and integrity of India will
be doomed to darkness.

MR. DEPUTY CHAIRMAN: Mr.
Mahendra Prasad, Your time is up. Please
conclude now.

SHRI MAHENDRA PRASAD: Ihe recent
troubles in India can be traced to two
important developments in post-Indt-pendent
India. Firstly, ever since indeper.-dent
Pakistan was carved out of India, as a result of
British reactionary conspiracy, they, by th?
very nature of their creation on the world map
in 1947 became a member of almost all the
Americ n and Western military alliances like
CEATO, CENTO etc. while India refused to
mortgage its Indep tw ence and utcatoe the
father of non-alicnrnent and non-aligned
movement under The charismatic world
leadership of Pandit Nehru. All attempts by
the Western countries to enlist and entie India
to the chain of Western alignment failed to
yield any result. This assertion of
independence by Tndia angered the Western
allies, specially its leadei the U.S.A., as they
claimed special treatment and affinity from
India under th, garb of India belonging to the
same deimcratk: creed and ideology as that of
the U.S.A. and their allies. The Westen power
decided to teach India a lesson. (7Time Bell

rings’).

I am concluding. Sir, my point is and I
conclude by saying that communalism and
communal violence in India, including the
present eruption with terrible ferocity, is, in
the past as far back as during the second half
of the century as in the post-independent
Tndia as also in the present, the result of
foreign conspiracy. It was introduced in Tndia
by Britishers as a tactics to divide and n”e
Indians and later on in post independent
Tndia it was used as

a subversive and disuniting force by our
enemies, particularly the foreign enemies, to
fulfil a particular design. It was also the
result of refusal by India to join as an ally of
military alignments as also it is being
inspired to punish us for our role in tion of
Bangladesh.

MR. DEPUTY CHAIRMAN: That is a
good conclusion.
SHRI MAHENDRA  PRASAD: Last ice.

Communalism and communal violence in
India, specially the recent one, is a design and
device by our foreign enemies to disintegrate
India.
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MR- DEPUTY CHAIRMAN; The House
is adjourned till 11 A.M. on Wednesday, the 5
th March.

The House then adjourned at
forty-nine minutes past six of the
clock till eleven of the clock on
Wednesday, the 5 th March, 1986.



